CENTRAL ﬂDMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,
Commerc1al Complex,
Indiranagar,
Bangalore=38.

Dated'ﬂ?JAN 994

ORIGINAL APPLICAT1ONS NO 395 TO 403 of 1991,57,416 of 1990,

APPLICANTS :-Sri.G.R.Rangadhamaiah and Others

v/s

RESPONDENTS:~ The Chairman,Railway Board and Others.,

2.

3e

4,

Se

6.
7o

%

10.

1l.

12.

13.
14.

15.

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

Sri.R.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi~682017.

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karikkamuri, Kochi-=-6820l11.

Sri.Vijaynarayan,3-C ELDORADO,112 Nungambakkam ngh Road,

Madras=-600 034.

Chairman,Railway Board,Rail Bhavan,New Delhi.

The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

The Beneral Manager,Southern Railways,Park Town,Madras=-3.

The Chlef Personnel Officer, Southern Rallways,Park Town,
Madras-3

The Divisional Railway Manager,Southern Railways,Mysore.

The Senior D1V1510nal Personnel Officer,Southern Rgilways, -
Palghat,Kerala. :

The Divisional Personnel Officer,Southern Railwgagys,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kerala.

The Divisional Railway Manager,Southern Railway,Bangalore.

Sri.K.R.D.Karanth,Advocate, 32,Mangalanagar,Sankey Road Cross,
Bangalore-5x.

Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp: Bangalore Hospital,Bangalore-4.



SUBJECT :- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
—-X=X=X=Xm

Please find enclosed herewith a copy of the ORDER
passed by this Tribunal in the aboﬁe mentioned applications

on 16th Day of December,l1993, for further necessary action.

Q-C g\@ufwﬂ ,q()

DEPUTY REGISTRAR(J)
JUDICIAL BRANCHEB.
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. CENTRAL hDNINISTqATIVE TRIBUNAL

BANGALDRE BENCH

0. A NOS. 395 to.403/91,57/90 416790 32q/92
298/92, 377/92 and 44 _to 80/ 3 ,

THURSDAY, THIS THE 16TH DAY DFTDECENBER, 1993

SHRI JUSTICE V.S.MALIMATH ' coee CHAIRNAN(J) .
SHRI JUSTICE P.K.SHYAMBUNDAR .... VIGE CHAIRMAN(3)
_SHRT V. RANBKR ISHNEN © v... MEMBER(K)

1. Sri C.RTRangedhamaish,
$/0 Sri Rangaish,
aged abo(t 68 years,
Retired Guard-A Specisal,
Chikkabidre,
‘Ch1kkanarayakanahalli Taluk.

2. Srl KoV Sreekantlah
- .8/0 Sri K.V. Subramanya1ah
aged about .69 years,
Retired Guard-k Specizl,
. Ch-70,6th Maln,Sarasuethlpuram;
' '»Nysorb 9,

3. © Sri M N. Nar?yana Setty,
S/0 Sri K.Muniswamaiszh,
Retired Guard-A Sp901al

. 2003/2, Rajkamal Street
Mysore - 1

4, . Sri B,J.Nagarajsiah,
S$/0 Sri Jeyapala Nayznar,
Retired Guard-h Special,
158, Shankaraneger,
J.B.Kaval, Bangalore-560 022

S. Sri k.Seshadpi, $/0 Sri- Krishna,
8hatta, aged about 69 years,
Retired Guard-A Special,

202, Lakshmlpuram, Rrsikere. -
/’:ﬁaﬁ
b im @hannabasavalah
; 5/0-8i\Nada ppa,aged- about 69 years,
: Re%uf@ uard-ﬁ Special, :
@&9&% Sth aln Road, 6th Cross, .

%jrakaghna et Bangclore - 2 4 .

Srl ng Srinivasachar,
”S.ﬂ(ﬁrlfl VenkataYemacher,
\aged/about 69 yeers,

\mﬁﬂfﬁﬁgd Guard-# Speciel, -

69, III Parsgllel Roed,

JayenPoar Extenszon,

1\

COntCh /"

Shimega ~own - 577 201 ‘ eeess RApplicants



10,

11,

12.

13,

14,

- Main, Medas Block, Neu .

" Retired 8uerd AT Speciel,

‘Bengalore - 560 022, . Applicent 11 in 0.,

‘Yeswant

o> 2-0

Sri Shivasuemy, S/o Sri T,
Burgachelem P1llel, aged
about 69 years, Retired
Driver~k Speclel, 44, 11

Bemmoo Bazar, Mysore-21

Sri J.N.Pharoah, S/o Sri W.p.
Pharosh, Retired Driver-R
Special, 2355, I Mein, II
Cross, K.G.Koppal, Chamareia~ ,
-puram, Mysore, , »
Applicants 1 to.9 in B
Doh:NOS.SQS'tO 403/91 _.>
Sri R.JaMahedevan, '
8/0 R.Jeyarem,
aged ebout 67 years,
Guard 'h' Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Sriré.purem, : '
Bangalore ~ 560 021 ' Applicant 10 in 0.A.
' L. No,57/90 "¢ .

/ ' =~ -. . ) ' o -
Sri R,Shiveleh | | e

end residing et No,1153,
Sr1 Ranga', II Main Road,
So.NiColony, Yeshueanthpur,

No.416/90

Sri Papanna,

$/o Nethevedu,

aged about 63 years,
Driver Passenger MR448,
Southern Reiluay,
Bangalpre City(Retired)
No'.5/18, Backside of

Munisuara Temple,
Bhuvaneswarinagar, Magadi Road,
Bangalore ~ 23,

Sri Ghouse Mohidegen : v _ !
§/o kzeen Mohideen, | | ' |
aged about 63 years, i
Driver Passenger MR 238, : _ _ o
outhern Railuay,Bangalore City, . _ 1
Retired) C/o Noor Mohamet,
0.73/D, Reiluay Quarters,
Gapur, Bangalore - 22,

1
Sri D.John Feter,

S/o Doraiswuamy,

agéd about 58 years,
DBriver Goods MR 612,
Saythern Railuay,
Yesuenthapur (Retired)
No,62, III Cross, I Sfage,

,«\mk ipuram, Bangslore - 21, - «+ JAPPLICANTS

o ' - ,,.Confﬂs/ﬁu

TSN T
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@ 15. Sci Menickem,: | - "
S/o Leksmenappe,
- ,aged .about -60 years,
Driver Passenger MR 414,
Southern Railuay, Arsikere,
(Retired), "No.286/h, “8th Cross,
Banqalore -~ 560 021.-

164 Narayana
8/o NyafﬁaVadu,?
eged akout 72 years, = -
Shunter R 278,
Bangalore City, Southezn Railuay,
(Retired) No .53 C/o Nauez b{,orex
12th Cross Magadi Roed,
- Bangalore -~ 23,

17, Sri MeSe buaainathan,

'8/a Marisvamy,

-aged apout 62 yeers,
Drivet Passenger MR 475,
Southern Railua Yelehankay
(Retired)C/o r.z Joseph,
45/A 01d Railuay. Quartars,
Yeswanthapur, Bangalors - 22,

1%» ®ri Siddeiah, S/o Siddeieh Gouds,
. aged 62 ypars; Diesel hssistant .

MR 523, Southern Railuay

Bangalore City, Retired3

No.58, I Cross, 3rd Mein Road,

RamacFandrapuram, Bangalorp =24,

19, Sri Kedirvelu CeRey

AT S/o C.S.Ramalingam,-

aged about 58 years,

Goods Driver MR €24,

Scguthern Railuay,. Harilher,
(Retired), No.32/2 I Nain Road
I Cross, Uklipurem,

Bangalore - 21, o

28, Sri Gulam Dastagir,
. S/o Md.Ghouse,
aQ ed¥ebout 69 -years,
g@ﬂﬂﬁnm;r mR 597, Southern Railuay,
¥, r’Yésmanthapur (Retlred) No. 3,
Star, B %idﬁng, Pharga Mohallay
( Doorﬁ% negar; 0Xd Macdras Road,
ShhaTone” &b 560 113.
%\g ey |
Eﬁri Ad9 aheed . ‘
d\ S/o Ha feef, aged 67 years,
G ‘Shﬁnte:/ﬁR 533, Southern Reiluay,

st o

- Ba .alore Cantcnmenf(Recired)
NG, 18" 4th Cross, L-B .ot
Shastrinagal, Indiranagar, ' L
Bangelore - 38, . - . +«<APPLICANTS.,
- |

vo ..Conti;/—'




2%,

22 uv

23,

24y

v .:2'55

20+

- Spi D.Johny, . .

8/o N,David Pillal, -

' aged about 66 years,
 Hssistent Guerd/EMT 1303,
 Bouthern Railuey, Bengelore

{Retired), Cfo Cerpentet Supremany, .

12th Cross, Magedl Road)

- Bangalore = 23y, . . .
Sri -Shelk Fekruddzen asmeY,
8/c Mohemmed Khasim Sekli,
aged about 63 Xéars,
Rafluay Guard A-ER 5272,

~ Southern Ralluay, Arsikere,
f (Retired), Mandipet,

Arsikere = 573 103,

" Haséan District,

Sl‘ﬁ KaGoKeishnemurthy,

S/O K\GUﬂdapé. ‘

aget about 60 Yyears,

Guard YAY Spl, EE 994,

Southern Reilway, Areikere,
(Retired), No,84, Yérrampa Block,
Laxtmipur, frsikere - 573 103,
Sri D.EJAnthony,

S/c Enneslappa, aged sbout 63

_ zears, Phest, Guard EE 1317,

Southern Raliuay Eahgalora City,
(Retirad), No,268, EUS, Sth Maim,
Kemgeri Satelllte Toun,

. Bangalore = @0,

Sri NeVvhnanda Rao,

- .8/0 NyVenkoha Rao,

27

“aged abouib9 yeers,

Fireman A~ MR 549

Southern Railuay, §h1moga Toun,
(Retired),No,121, TJ Cross,
~Behind S.P.0ffice, Ashoknager,
Shimoge Towns '

§31,m5“8n1;1:' : .
$/o0 Mottel, aged ebout

- .§2. years, Shunter MR-€72,

Southern Railuay, ,
Beiyéppanahalli{Retiped3,
Ramapsuamypalya, M«S.Nagar,

Kemmenahalll Main Road,

. ‘Bangalore = 33

Sri MyUaxman, '$/o Murugesh,
aged shout styears”'
Driver Goods MR 410,
Southern Railuay, '
Yeswarithapur (Retired),

" Now22, 1 Cross, Bhasyemnagar,
Srirempurem, Bangalore = 21,

e
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31, .

32,

| P
A 2
| 67
A V

30,

33,

Sr’ "ﬂaiah o
'S/o Venkataramanappe,
aged about 63 years,.
Driver Passenger MR 721, .

- Southern Railuay, Shimoga Toun,

~Retired, No,209/4%, Reckemma -
Building, Mein Road _
YesuanthapUr, Bangelore-—22°

Srl Syed Rbbas,

S/o0 Syed Bastagir,

aged gbout 69 yeers,

Southerh Reiluay, Bargalaze City,
(Retired), No,41, I .Cross,

I1 Main, Eatharayanapura,

(Near Sybramya Maaejid),

Bangalore - 26;

‘Sri. Abdul Rehim,

S/o Md,Bekshi,

‘aged about 62 yparo

Shunter MR 349, Southern Railuay,
Bangeiore Clty (Retired),
No.22/%, 11~k Cross,

.Hoshalll Mein Road,
?atharayanapura ‘

Bahgalore - 26.

‘Sri K.M.Pavooni,

8/o0 K. \.Fatheu,

aged about 66 yvears,

Driver Goodo MR 701,

Southern Railuay, Yesuanthapur,
(Retired), No, 57, 7th Cross,
KeN Extension, Yeswanthepur,
Bangalore = 22, co

Sri 8, Gengadhareiah,

5/0 B.Siddaieﬂ,

aged about 62 years; °

‘Guard B=Spl, EMT 428,
Southetn Reilvay, Rrsikare,
(Retired), Nc.Vesanthe Nilaye,
near Sadana “alkies, Behind

Fump House, Arsikere.

f’ﬂJ“Taﬁrifﬁk‘%masgamy
"’ ‘8/5 %’/Eo\linoara;’ju,

m:.‘% |

aged about €4 years

éffﬁg&a:¢ 4 £E8T 747, g
SeutRe BN, Rail ugy, Ban alore Pity,
”@etirééﬂ Nc,i&élﬁi alddny Qtrs’

%& X6);78pythern Railusy, Bangelore=23.

“__ St '%.‘dﬁaran 5/o0 C. Ahbu
*>>:Egegf’bout 59'vears, Mail Guard

EE, 1768, S.Railuay, Bangalore -ity,
(Retired), No.1Cd, 6th.-Fetn, -

II Cross, Shankarnagar, Yeauanihabur F.D.

f R (V/Bangalore - 22,

'...APPLIanTS

g/



36, ASri m Nagaraj, ‘
©+ 8/0 Muplsuamy Naeidu, - L - 4
aged .akaut 60 years, - ' ) : W
Driver Goods MR 436, o W
“Southern Reiluay, Bangalore City,___
(Retired), No,68,° Kothandarsmapuram,
VaiyalikaVal 12-A Dross,.'“
Bangalore - 3. .

37, Sri G,Gopal, D o | : | | o
8/o Gangan, - . o , i
“Rged slout §l eace, . : : S &
Driver Googs’ MR 597, o , e

Southern Railuay, Yesuanthaour,
(Retired), C/o Chak*eVGrthy,
No.42/0, Rai;uay Qtre,
Baiyaopanahalli

Bangalore - 38,

] K Sri Khudus

$/o Hussain.ﬁal

aged sbout ‘6F years,
Briver Fassznger MR 112, .
Southern Reiluay, BanQGlLIe Ltty,
(Retires), No.4E3, 10th Crces o
Mathikere Main Road
Yesuanthapur, uargal“‘9~??

39,. Sri” Nayanna, . ‘ _ o
" 8/o Mayanna Gouda, ' ' “
aged akout 71 years, ‘ : . .
“ Shunter MR 254, _ i
Southern Rei*uay Bangelore City, ' i
(Retired), No,40, 7Tth Cross,
, Gayathrinegar, S“irampuram,.
Bangalore-21

40. Sri Gurusiddeiah, S,
S/c Siddapna, .
aged. about 68 ‘eals,
Driver Passenger MR 393,
Southern Ralluay Shimoga Toun,
(Retired) ~Rttn 6uddakaval
Hosur Javagal Fost, Arsikere -
Taluk, Hassan Jistrict. ’ ' '

41, Sri Nohamed hLSSain, : : 3
S/o Mohaned Budensab, . i
aged about 6€ yeers, S . .

Shunter MR &£1, - q o )
Southern Rai Uav Hariher, -

(Retired) Frecavethi Poct,

Harihar Talu«, Harihar,

42, Sri T .Buggan,
: S8/o R.E.Duggan,
aged about 65 years,
Driver Passenger MR’ 87,
*// Southern Railuay, Banga ore. City

sve Co.ntd, /- '




o CER - wwxawﬁiu,;¢£,.vq&w¢ﬁm%%$§w,y§g4ggv

'. ‘, oo?oo‘

. ~-‘resid1ng at zNunikalappa Garden,
Q. Ramasuamy Palayamy -- }
- Khemmenehallil Mein Qoad
2nd. Crosa, Bangalora-SS.

43, . .5¢i"John- Ross, S/o Noeh, L ) K
' o aged sbout 62 ysars, o . _ SR : ' g
L Driver Passenger MR 359, _ o
P! © .Southern Reailuey, Bahgalore City, o ‘ .
| {Retired), No,860, HMT levout, :

behind Bhoudesueri Témple,

Mathikere, Sengelore~54.

44, .Sri E Hussey, 5/0 hilliam Hussey,
eged ebout 64 yeers
Driver Passenger, MR 193,
Southern Reiluey, Bangalore City,
(Retired), No,5,. 7th Cross,
Suhedarpaiys, Yeswaht 2pur,
Bangalore=22, . . .

45, Sri B8,Jayaram Singh,
*  8/o Nareyan Singh,
- aged about 63 years, |
Oriver Passenger MR €11,
© Southern. ReiJUay Shimoge Touwn,
(Retired); No, 1831 III Cross, 4
. Rathan Singh - Lane, Nawdi Mohalla,
. ﬂysors - 570 021 .

46, '51‘1 T‘"urutlu Pac, "

s ~ 8/6 Neelekanta Rao,

NS I "~ . aged mbout .64 years,

#ooe T " Driver Passenger MR 422,
Southern Railuay, Bangalore City,
(Retired:), No,23, “I Main Road,

- Gundu Muneeswara®Temple Street,

Natadhahelli, Bengalora-32

47, Sri Mohamed Basha,
 S/0 Abdulla Sab, ) o
-aged about €7 years : o N ‘ .
- Shunter MR 423, Southern Ralluay, '
| Harihar,.(Retired), No,351, -
g Cross, Gendhinagar,

n, S/0 Gov1ndan,
59 years,

o ‘iluey, Bangalore City, .
 No 6/2 Sunderam Reddy

“Mitrappa, S/o Mu*happa,
aged about 72 years, ‘
Briver Goods, Southern Railuay, _
- . Yssuanthapur, (Rstirac) ‘ é¢ o APPLICANTS
y ’ : .,.Contd. /"




iifC/D Cnaterine N, SR
© Gnenejyothi“High School,
- No.61/1, IV-N Block,
Rajajinager,
Bangelore -~ 10,

51,

52.

53,

54,

55,

56

Sri Rangaleh,

_ S/o Rengasuamy,

aged about 6B years, . (
Briver Passenger MR 160‘
Southern Reiluay, Bangslose
(Retired), No,27, Chic BLG-
Road Cross, Shivejinsgear,
Bangalore-51,

Sri Ethirajan, $/c R.Chamundi,

aged about-65 years,

‘ 'Southern Railway, Mysors

(Retired), Driver Pussenger,
MR 378, No 1383, III Cross,
Kaki Road Nand‘ Yoretlla,
Nysore-21

Sri A.Xevier, S/o S.tnthony,
aged ebout G2 ye=rs,
Driver Passenger IR 633,
Southern Railuay, Ar51kere,
(Ratired),Mc°52’2/ Behind

St. Narrys Lhurcn, &rsike“e«103;

Sri Linga, 5/o Karbasappe,
aged about 67 yeers, :
Shunter MR 253,

Southern Railuay Harihar,

(Retired),C/o Kurvethi L‘nga;
'ﬁmrpVathi Post, Harihar.

Sri Revanappa
S/o Siddappa, aged about B3 years,

Fireman First ML 1129,
Southern Railway, ravihao,
(Retired), C/o Revaneppa,:

Challageri, Mallikarjune Extension,

Rmravathi Post, Hariha*
Sri k.,Ethieraj,

- 8/0 hbbaiah Sunder Ra ’

aged about 73 years,
Driver Mail MR 5,

nitw,

4 0 :

Southern Railuag Bangalore City,
S

(Retired), C/n ridher,
No.343, Rulluay Gtrs. (MG)
Bangalore - 23, »

Smt.Kamale Bal Plroji i ?ac Kaule,

W/o late PirojilReosehonen,
ageid about +5%yearcs,
Dpivée:Padsenger MR 433,

Southern Railuay, Arsikere,
- No.223, [1d Rms Roed, Frsikere,

v+ ARPPLICANTS"
(R Contd./—
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-

g himabi,

}' QJquii‘;f;;
: v s .

W,/ Late C, Fazalﬁf Raheman, N
aged about 45 years;- - '

-~ Shunter MR 592,

59,
. %/o lete Anuer,

613

62.

" Southern Railuay, Yeswanthepur,

No.11, 4th Cross, Behind Yeremma’

'Kalyan Mantap, Mohenkumar Nagar,

Yesuanthapur, Bangalore-22,

Smt,.Sharadamma,

"U/o lete § Ganesban,

aged abouil $2 years, u‘LJtFr MR 5% 0y

Southern Railway, Yesuanthapur, -
~ No,5, I Cross, Mohanxumernegar,
Yesuanthapur, Bangalore-22,

Smt, Sufia Khatun,

aged about 53 years,
Dissel ARsst. MR

‘Southern Reiluay, Be.galore P\t),
C/o MJkrimel, No.4078/8, KN Exinl,

5th Cross, Yesua"thapurq
Bangalo*e~22._- :

Smt. Kenakamma.

W/o late A,Subramany,

aged ebout 4¥ years,

DieaplRsst, MR 521 A o
Southern Railuey, éangalora City,
No.B44/C, I floor, MG nlf.Cfluﬂy,
Bangalore—23.

-8r Shanthakumar,

S/o late Knandaraju,

aged about 25 years

Driver Passenger, mR 358,
Southern Reiluay, Frsikere,

" kmbedkar .nagar, Holenarsipur;

Hasan Dist.

t.Devamma,
U?o late B.M. Venketesh,
eged about 47 years,

 Piesel Asst, MR.1266,

Southern Railuay, Banqa‘oré City,
No .91/8, Railuay Qtrs.,
' "rmﬂunning Room,

~

 prle ol e

'vss ARPLICANTS,
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64.

65,

66,

67,

Rajajinagar, Bangalore-560 010,

68.

69,

4.

1)

sthHEIQn C ) ‘
/o lete L.k Tristrem,
aged about 50 years, . _ o v o _
Site No,17, Patel Hanumailgh's Flat," S

Jalahalll Post, Bangelore=13, :

Sri D,Ramamurthy, o e¢ Rpplicents in S1.No.12 &
S/o Doraisuamy, o to 66 in 0,h.No,320/92 _
aged about 60 years, S - - S
Briver Goods MR- 735, ' P
Yesuanthapur, No.375, 7ti Lioss,

I1I Mein Road, Gokul H*age-1I,

Mattikere ‘Leyout,& Poet,

- Bangalore-54, ‘ : : . R : .}

Sri Rbdul Rahim Khan,
eged about 60 yeers,
Oriver Gotds MR 514,
No.43, Kavika Layont,

. Mysore Rcad, Bengalcre-Z€.

Sri Sethu Reo,S

S/o0 lzte S.N.érikantaiah,

aged about €3 years, :

Driver Goods fIR 7%3,

S,.Railuay, Bengaicre

(RetiredX, Mo.1362, 5th Main.Road,
IInd Stage, E-Bicck, -

Sri R.F.Henderson,

- §/0 late F.W.Henderson,

aged sbout 60 years, C
Briver Goods MR §03, S,Railuay,
Bangalore (Retired), No,31,
Pempanager, Yesuantéapur,
Bangalore-22, '

Sri Bheemaizh,
S/o Chennaiah, _
aged ebout 68 years,

Briver Passenger MR 80,

S.Railway, Mysore Division,
(Retiredg, k.R.Colony, near
New Railuay €ateory, a
Shimoga Toun.

Sri Shivae, S/o Venkatasuzmy,

‘aged~about 64 ysars, .

Shunter MR 307, S.Railuay
Mysore Division, (Retifed
No.172, R.A.Colony, nezn
New Railway Colony,
Shimoga Town - 57Y 201,

Sri Mohemad Kbbas,
S/o Khalender Khasim,
aged about 62 ycars,

Driver Meil, MR 426, . veo APPLICANTS j

_o'o'Contdo'/- . i
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73,

74.,.

75,

76,

214

EAN
EAY

4

s

(
(
AN

"'Sri M Eeter,

Driver: Nail
S$,Reiluay, ﬁrsikere Dlv1sion,'

Srsikere Bivision,
(Retired Gopal Singh’ Quarters
~BsH, 703d .ﬁrsikere.;ﬂg-<. R

Sri E, Natarajan, ;
s/o- Ekambaxam-K '
eged about 62 years

- Driver Mail MR 429,

S.Railuay, Arsikere Bivis*ur,
Retired¥ No.291, Kumerar
Nilayem, Bdssan Koad, . S

.Aﬁrsikere - 573 103.

Sri Suhramany o .

S$/o Uthendi, eged abou* 56 years
Driver Passenger, S.Reilusy,
Frsikere Division(Rstired),

C/o Anthcny, 15/R, Qailuay Guerfars,

&rsikere.-. .

.

Sri R Purushothﬂm, :
S$/o 8,Ramachandra Neidu,
aged about 63 years,

Driver Passengar MR 715,

S.Raflvay, Arsikere Bivisian,
(?etired C/o R.Shaskar,
No.128/8, "Hudco Colony,
BHadrchth4 - §77 331,

S/o V.knthony,
agod ‘mbout 64 years,
MR,139,

(Retired I Cross, Hessan Road,
Upmer Line, Rrsikere,-

Sri Kanakaraj, ‘
8/o0 V,Enthony, - Major,

Briver Pessenger MR 106,

S,Reilvay, Arsikere uivis;on,ﬁ

.(Retirédgc/o R.Anthony,

Crane Driver, No 4, Railuay Quarters,
Arsikere,

7 y//S@i Bheemsen,' S -
q§1“§/ DHQN\%adev, - :
o "aged %b@u 62 'years,

Briygex Paésenger NI.VSQ
SmRalPUa rsikere DlVlSiun,
GR ‘ired Muthilamme Temple Road,

Sth Cross, \oad Near Water Tank,
anth;gﬁagr, Doddaba]lapjr. .

ChfSrI;%.L shminarayena,

‘égzﬁfﬁoﬂangappa,
aged about 68 years;. MR
Retired Briver, ‘P‘/412

.. APPLICRNTS.,



8O,
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. No, J.Lﬁ R&timaramMa Templa Streat,
'Coftﬁnpe§%‘BangaIOfe-SS. -

Srl N. Channappa,
-S/o Naresimheish,

aged. ebout 66 years, I -
Driver Goods MR 5731, il
S.,Railuey, Arsikere aipiaxon

(Retired), Adihaill b‘i?aqe,l

Y¥Front of Refluay Statlun,
Sulekree Post, Avs*kero HES H 709

&¢pi K.Subramaniyam,-

- 8/o Kaettamari,

aged akout 59 yéa;s,"

' Shunter MR 801,
8,0 ?ailua¥ Frsikere DJVlv¢u.

(Retired), III Croes,

.Upperliné, Hassan Road,

"5rsikere-573 103,

81.

82,

83,

84.

85,

W+

Sri Jani S/o R.Khader,

aged about 62 years,

Driver Mail MR 102, 3.Railvey, ~
Ekrsikere Diu1bion\“otﬁreﬂ\

Thollur P.0., Thiruthalll,

Brsikere. :

Sri M. Velayudam,
S/0 Muthan,
aged ehout 61 years,

Shunter MR 507, S.Raflucym

Brsikere Division (Retired),
No.2/2, Sriramapuram, III Cross,
Hassan Road, Rrsikere;

. Sri G, Indra Singh

S/o B.Gopal Singh,

aged about 66 years,
Briver Mail MR,.101., S.Railuay,
krsikere Division,

No.,194/R, Railuay Quarters,
Frsikere.

Sri N,Krishnalah, 5/0 R.Nuniya,

-'aged about 66 years,

Briver Passenger MR 408,

Southern Railuay, &r81kerp Dtv1=inw

(Retired), C/o N.X.Manchzr,
No,49/k, Reiluey Guarters,
Arsikere.

Sri Kempa, S/o Muniyappa,

aged . about 63 years

Shunter MR 248, .Railua
Birur Bivision, (Retired}

Bellary Camp, Negr Plaque—Rmma Tenple
‘Birur,

...ﬂPPLICANTS

‘. ‘Confd./—-
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z&zi Kenchi, S/ottaradalr“,v*,‘
‘aged about 64 years, ‘
vDriver Passenger MR 108,.- i
S.Reiluay, hrsikere Division,
(Retired ‘No.221, 9th Cross,
Right Siae Hassan ?oad
krsikere.

87, vSri P,Nareyanasuamy,
S/o Ponnusuwamy, aged abutt 0h yeers
Driver Passenger MR 439,
§,failusy, Herihsr Dlv‘aLut
__(Retired Hessan Read, Uaown Line,
krsikere. o o

88, Sri C,Sueminathan, 3/; Chirtepps,

’ -.aged about 58 years, '
_Shunter IR 804, 5:Reilvay,
Arsikers Divielon (Fetired)
~Hassan Road, Dour [ine,

.. hrsikere,

. 89, Sri Reme, $/o Beilary Navayaneppa,
. aged ebout 66 years,
Driver Pessenger, MR. 148,
S.Railusay, Click'ajur Div151-”,
(Ret&;ed 'Bellary Camp,
Near r-‘lagua brmea Temple, Birur,

90, Sri Fézel Ali Baiog,
-8/o Mirzen Baig;
aged -about 66 years,
Oriver Passenger MR 382,
‘$4Railvay, Shimoga Bivision,
V(Retiredg Tank Mohalle,
- Bth Cross, Shimega Town - 577 201¢

91, Sri Bheeme Naik,

S8/o Hanuma Neik,

' aged about 68 years,

Driver Passanger Mk 363,
‘§,Railuay, Hrsikere Div131on,
(Retired
Badavana ﬁveregere P.C.,
Davanagere=3.

ST, Babu, S/o Venkatappa,
92, aged ebout 51 years,
Shupter MR 630, S,Railway,
s Division,(?eti“Eﬂ),
daswamy, Ex.Municipal
. K.MJRoad, Kadir,
5 L lur Distvict.

£ '. : ‘\!i
%ﬁilm’I; Bangalore City,
I M/péﬁ‘, No,103/3, Ist Lross,
e appanahalli, Bangalore-S.

'C/o ®td, P.Basavenna Gouda,

,..APPLIC&NTS.
X .Contd /" :



9,

95,

96,

97,

98,

99,

100.

v 14 o

8ri K,Subremany,

35/0 Kumarasuwamy,

‘aged about 62 years,

‘Shunter MR 779,

SeRailua Bangalo*e City,

( hetiradg No.23/5, 12th Cross,
Megadi HOad Benoalore-ZS.

Sri J.Deniel 8/c Joseph,
aged about 65 yaars,

?“Shunter MR 577, S.Rallucy,

Bangalcre City (Re*iref)
No.5/1, fE! Streeu.'40€n frnse,
Magadl Road, Bangalorc—&S.

Sri Amdul Khaleel,

§/o Shaik Rahzim,

éged about 68 years,

Driver Pessenger MR 216,
S.Railuay, Bangalors City,
(Petlred No.19, 1Sthi'Ciross Nrwd,
Magadi ?oad Bangslorce=23,

Sri M,Venugopel, $/o Mari,

aged about 63 vears,

Driver Passenger MR 815,
S.Railua Bangelore City.
(Retlredg Ne,12/Kk, I lMain Toed,
3rd Cross, HenumanthaPULaF,
Qriramouram bangalore~21.

Smi Shaik Ameer,

S/o Md.Salar,

aged mbout 66 years,
Driver Passenger MR 470,
S.Railuay, Bangalore Clty,
(?etlred No.786, 6th Crcss,
Rnnepalya, Bangelore - 30,

Ganga Hanuma, S/o Gangathudu,
sged about 66 years,

Briver Mail MR 31,.

S,Railua Bangalore City,
(Retiredg No.4/4, III Cross,
Dayananganagar, Srlrampuram,
Bangalore-22,

Sri Basheer Ahmed,

S5/0 Azeem Mohideen,

aged sbout 62 years,

Shunter MR 221, S,Railuey,
Bahgelore City, (Retired)
NoL. 3, SBM Colony,
Brindavananegar, S5th Cross,
Mathikere P.0,, Bangalore-b4,

vo. APPLICANTS,

o.Eontdg/-
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19?;

108,

/1 040

105,

A %

Sri L.Nenjaieh,

.8/o0 Lingeieh,

aged about 62 ears;

Oriver Goods MM 698,

S,Reiluay, fWesuanthapur Division,
‘(Retired)m C/o M.Arumedi,

No,.1075/8, KN, Extension, 54h Cross,
Yesuenthapur, Bengalore-27,

Sri K~Dasappa, S/0 Krisnnrppa,
eoed ahoit 66 years,
Driver ‘R, MR 377,

Railvay, YeSUenthapu Yilulsicn,
Retired), C/o P.Ananda,
.B.Export 6th Mein, Indist-iel

Sub-Urb Peenya, Be1galore -5,

Srit R.D.Rnto, S/o B.D.hnto.
aged about 64 years,

Briver Passenger MR 217,

S. Railua¥ Bengelors Tity,
(Retired}, No.1098, Fipallne,
111 Cross, Yesuanthapur,

Bangalora—LZ,

Sri Syed Hameed

S/o0 Gulam Jilani

aged zbcut 65 ycers,

Shunter MR 759, S, Railuey,
eswanthpur DlVISiOD

gRetired C/o P.T.Stores,

p.to Railuay Stetion, ’

eswanthapur, Bangalure-2:.

Sri A.Yesudas, S/o A.Arokyasuamy,
aged about 65 years

Driver Pessenger, MR 510,
S.Rellway, Bangelore City, _
(Retired), No.267, 4th SqUare,
urphy Town/Hoysalanagar,

Ulsoor P.0.,, Bangslore-56C 008,

Sri M,Veera Raghavan,
5/0 Munisuemy, aged about &6 yeers, .
@4wexupassenger MR 50z, -

2%, Bengalore City,
No.1%, Brindevennagar,
Near 80° feet Roao

iJ§ aged about €5 year&,
g8gdnger MR 304,
(ot A;Banoalore City,

[¥edf, C/o Naetaraj, No.~ 9/3,
X " Quartems, Yesudnthapvr,
Bangalore-22.

.\\ hpPLIaANTs
\usContd /-



19,

19D,

113,

118

114,

“ Southern RailuayL dengelnre

e 16 4e

- 8ri M.Nagaraj,
' 8/0 Le«Murugesh,
aged ebout 62 yeers,
‘Driver Passenger MR 428,
- S,Raeiluey, Bangalore Bity

(Retired), No.33/2, Neu No.111/2,
9th Meain Roed S“iramapuram,
Bangalore=-21,

Sri M.Munisuemy, S/o Murugz<h,
aged akcut 62 vsers,
Oriver Passengar MR €bé,

~y
R
C.
<
~ v

(Retired), No,9 I Mein,
I Cross, Henumanthapurum
Sriramapurem, Benge]o~1-°1

Sri l.ﬁrulnathen,

- 5/0 R.krokyasuamy,
''aged about 65 years,

Driver Passenasr R 3r5,

. S,Railvay, Bangalecre City,
?'(?etJred C/o James,

" No,139/H, Ral,uav Cuzrters,
_ Yesuahthenur, annalorp~2g.

Sri T.A.Krishnamurthy,
S/o T«LePyvasuany Pillei,
aged about 63 yeears,

“Shunter MR 642, S Ralluév,

YeSUanthapur(netired)
6th flat, 4th Cross,.
Mohenkumerneger, TYesuanthupur r.Cap

Mathikere, Ba"\galore R

1%
 §/0. Marigouda,

. mged about 61 yeers,
Briver:Goods MR 610,

Sri H.Honnalah,

§,R#ilvay, esuonthapu;
RetiredXNo IT fiain Roed,

3rd Gross, B. K. Nagar,

YBSUanthapur, Bangalore-ZZ

Sri N.Arumed,

- $/o0_Mannersuemy,
- aged about 62 years,

Driver Passenger MR 682,
S,Reiluay, Bengaloxo ui.».
{Retired No.1075/8,

- KeN. Extensicn, 5th Croés

Yesuwanthpur, Bangelor=—2§

Sri N.,Doreisuamy,

S/o V.Narasimhulu Nafidu,

aged about 75 years,

Shunter MR 213, S, Raiany,

Bangalore Contonyent(ﬂeti“eo),

No.52-H/R, Lakshminarayasnupura, ‘

Srirampuram, Bangalore=-21, «es APPLICANTS,
) ..ﬁontd./-
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-3ri K,Hanumelak, = .
- 8/o0 Thimmareayeppa,
- eged about 66 yesrs,
Oriver, Mail MR 33, . : .
S.Reiluay, Bangalore Clhky, ~--*, ‘
(Retired{, No,5238/FL«N.Colony,
Rekkkidnacllein Roed, Yeswanthapur,
Bangalore - 22, '

..~ ¥ - Sri Mathew, S/o Krishnan, N )
116. @aged about 63 veers, :

Oriver Goods MR 66M,

S.Railvay, Yeswanthspur,
‘ (Retired¥,‘No.11, II Mein,

I1I Cross, B.K(Nagar,

Yesuenthapur, Bangelorc-%2,

. -5 Sri A,Perumal,
117. 8/0 S,Arumugam,
aged ebout 64 yeers,
Shunter MR 447, '
S.Railuay, Yesuwanthapur,
(Retived), No.65/G,
Reilwey Quartiers, Yesuanthzpur,
'~ Bangalore-22,

“« 8ri Shanmugam, _
114, /o J.Subramanye Mudaiier,
* aged about 63 years,
Driver Passengar, MR 772,
 Bengelore City, S.Reiluay, .
- (Retired), No,586/1, 5th Main,
‘Basavanagar, Vibuthipuram txtension,
Bangalore -~ 37, =

.. hRbdul Gaffoor,"
11¢ 8/0 Ballery kbdul Khader,
* aged about 62 years,
Oriver Passenger, MR 387,
S,Railvay, Shimoge Toun,

No.105, 6th-Cross, . Applicants in S1.No,
Basavanagudi, Shimoga Town - 577 201, Ggpto'?qg in 0.A.No,

“ -~ - Sri B,A.Thyagarajan, 298/92.
120. S/o knenthzraju Pilley, ‘
* aped about 73 years, - _
Driver Mail, $,Railuay ' o
{ yootd : City,, C/O Sgécﬁcmasan,Rgsiding at
d No,5¢, CKC Sarcen, '
)ss Road,

#343, S.Railuays,

057 ify, Céo P:illipvmoses,- |

B Railuay Quarters, '

FeqEjur, Chitradurgs Disirict. e«o APPLICANTS,

.o Bontd./=
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122, : Rangaisgh,
- 8/o Thlrumallaiah
aged sbout 89 years,
Shunter, S.lailuay,
Shimoga Toun,
“Hosshalll, Amruthur,
| Hobli, Holagunda Post,
Kunigel-Taluk, Tumker District,

123,  K.Raju, S/o Kuppan,
' aged abolit 51 yeers,
' First Fireman ML 1141,
- S.Railuay, Bangelora Ciny, -
; C/o Station Mastexr,
. Nayandahalll Railuwey St=tinn,
- Bangelorse~39,

124, ' L.k Fleury, 3/o J.L.Fleury,
' aged about 53 yeers,

Mail Driyer MR 583,
S.Reiluay, Par¢Her.

No.16, Rameiah Laynut,

'St Thomas Toun Post,
Khammanahsilli, Bengalors-g24,

125, Nega, S/o Siddepps,
aged about 68 years,
‘Shunter MR 252, S.Railuay,
'Chicjejuwx, Aorehbra Colony,
§Chicjajur—577 523,

126, !Varadaraj, $/o Kuppusuemy,
. aged about 62 ysears,
Driver Passsnger MR 495,
S$.Railuay, Bangalore City,
No 24/16, 12th Cross,
Nagadi Road, Bangalore-23,

127. Bmt Papamma,

a g ‘Bbout 51 yesrs,
W?o ‘late S,Nage,
Briver Passenger MR 133,
8.Railvay, Arsikere,
Behind St.Marrys Church,
Mr81kere-573 103,

L s L rma T

128. K Re«Sestharamaiah,

$/0 K.Remaswamy Shastri,

.aged about 73 years,

‘Shunter MR 587,~S.uelluay T
‘Mysore, No,921, Ksoka an{erusa-BS,
Hallethkerei, Mvsore, _

129, K.Srinivasalu, S/o V.Kzishnasuomjy,
. |aged about 62 KEars

Driver Goods MR 747, S.Raeiluay,

‘Byepenahalli, No.8, Ist Street,

Markham Road, Cross, _ '

- |Rshoknagar, Bangalora-i sas RAPPLICANTS

o,tontd./-
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132,

133,

134,

135;

a
U
P,
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) Sht;quéen-FlétChér;'.
. ﬁ?ed'about-sz years,

o late V, Fletcher, .
Mail Driver, S.Railuay,
Bangelore City, No.8,

Dawkar Road, 9th Mein,

Mathikere, Bangelore-560 054,

Smt,Lekshmamma,

aged a2bout 42 years,

W?o late K,Siddeiah,

Driver Goonds, S.Railuvav,
Harihar, C/o S.Revanne,
Pointsman Subramarya Road,
Railuay Stetion, Nettena Pust,

Puthur Taeluk, South Kanara,

Smt.shanthamma,'
aged ebout 43 years,
M/o late Thippasuamy,

.First Fireman ML %247,

S,Reilway, Chicjsqur,

-Jenathe Colony, Hosearagora,

Chicjajur~577 523,

Smt.s.R «Su Silﬁ Bai s

eqed about 54 years,

W?O late S.Rama Rao,

Dlessl Acsistant MR 723,
S.Railuay, Yeswanthapur,

C/o S.Ravi, Ne.73/3, =
Reilway Quarters, Yeswanthapur,
Bangalore~22, :

Snty8haradamms,

aged ‘about 53 yeers,
1y _.fl:ate P‘QRSMOO,
D¥iver Goods MR 456,
S5,Railuay, Mysore,
No0.2065, kkbar Road,

Mandi Mohalls, Mysore,

Smt.Kanthémma, :
ed about 51\y98£8,
?b[laté:ﬂajamanickam,
adugr Goods MR, S.Railluay,
Revg, No,9012,
Bk, Quarter,
g, Arsikere,

o Rangaizh,

UE |68 years,

Jsgenger MR 107,
JChicjajur, ..

g€13.; Singanahelld Post,

.,.Contd./.—

bt Taluk, Tumkur District. " e« APPLICANTS



138.

13%

140,

141‘

142,

143,

v

A Shiuappa Rao,
u/o H,hnantha Rao,
‘aged ebout 63 years,
Oriver Passenger MR 47§,
§.Reiluway, krsikere.
No.496, Bunné Mantap,

h

'8! Layout,
Mysore,

Smt.Bebbie Rezoric,

ed about 44 veers,
w?o late P.Rezorio,
Driver Passenger "} 461,
S.Railuay, Bangelore [ity,
No.932/3, Opp.Kiren Builainq,
2nd Mein, 5th Crossg,
K.N.Extensicon, Yesuanfhepur,
"Bangalore-22,

§mt.B.S.Susheelamne,
‘nqed about 50 years,
%

/o late 8.Shankar,
Driver Goods MR 492,
$.Reiluay, Ar51kere,
C/o V.S, axmi Remana, Ne .32/,
' Railuey fuarters, Arsikere, -

Smt.S,Seresvathamma,

aged ebout 58 years,

M?o lete A.R.Srinivasa Rau,
Briver Goods MR 773,

S.Reilvay, Vesuanthapur, :
Bangelore. No. 54/h, Sth Cross,

K Ngﬁxten81on, Triveni Roed,

Yesuanthapur, ‘Bangelore-22,

fmt .Hansdbai, =
égeé about 5% gears,
/o late G.R., rlniVesamurthy,
Goods Oriver MR 7460, '
§,Railuay, Rrsike;u, No, 73/,
New Railway Quarters,
Yeswanthapur, Bangalore-22,

| smt.P .-s'aVI thr i,

aged about 52 years,

U?o late P.M.Panduranga,
Driver Goods MR 712, ,
S.Railuay, Yesuanthapdr.
Bangalore 22,

Smt Mestan Bi,
ed sbout 60 veeats,
U?o lete Mohamed Sherif?,
Briver Passenger MR 419,
5 Railuay, Shimoga Toun,~
Near Anjaneya Temple, Hassan Road,
Rrsikere.

iverethri EsuOranagar,

oo ﬂpPLICﬂNTS
‘...Contd /“



144,

145,

146,

147, .

148,

149;

" No.220,. V

A . '-45121-9;  '
Sri Prasad Kiran,>

~aged about 24 yesrs,
s/

o late Govindaswany,
Shunter MR 386, S.Railvay,
Arsikere, C/o §r1niVasan,
Railuay Ticket Collector,
Neer Railwey Under Bridge,
Hessan Road, Arsikere.

Smt.,Rechel B'Monte

o le...e hoR.B) Nchts
Oriver Mail MR 25
S,.Railuay Bangalcvc,
§T Raad,
Opp.Banasuedi RaiLUay 0tc-10|,
Bangalore~84,

ed about 58 years
w? TR

Smt,Nishajen,

aged about 58 y=zars, '
U?Q'laté Syed Abdul Fresz,
hssietont Guerd, $,Rzilv=ay,
Bangelore City,

. C/o Syed Chouse Pasha,

No.304/1, Raiivay Qusrfterc,
M.G Colcny Bangalcre-27,

Smt,Asiyajen,

aged sbout 60 years,

M?o late Tajpesran

Passerﬁet Dedver MR 4§
S,Railuay Ngsore. Ne.

R.V. LayoJi eshadrl,arlr,
Bangﬂlore-ZU

-~
(s

’

Smt.hnnamary,

ed 2bout 43 years,
u?o late h,Chandran,
Shunter MR 359, S.Reiluay,
Bangslore Cantonnent,
Muthamma Garden (Chinnappe Geardc:
funireddypslya, Bangalore.

Smt.Jyothilakshmi,
aged about 50 years,

W/jo late Chinnavenkats Remsnapba,

Bssistant MR 567,
Yy, Arsikere, Glo Jayappe,
wtman, I Cross,

-/éyaram Tivr

‘ "M‘ Pailuay,
] Hosamane 4th Croqa,

ces lPPLICANTS
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KeMadurei, -
5/0 Kalu ﬁmuﬁaliyar,
aged ebout BE years,
Gaoﬂs Driver MR 680,
S.Rgiluay, Shimoga Toun

Rk Lolony, Near Railuay Statiun;

~ Shimoge Toun-577 2010

152,

HasS Sathya Nhrayana;
5/0 H.Stdntvrasaish, -

. aged sboiit 63 yeors) «
-Shunter;; MR 791, :

' Bangalofe City, S R°11ndv

153,

154,

156.

157.

No.17, Ramakrishnaiah Sfrcet.
Seshadripuram,
Bangalore—bﬁﬂ 020,

KOUSBlYa Bai,

ed 52 years,
M?o late K.Keroji Reo,
Driver ‘Goods MR 63:,
S, RaLIUay Mysora,
No 8871, loco. Colony,
Reilugy Auarters,
Yadavegiri Post,
Mysore—Z@

R, Pramlle bai,

ed about 50 yeers,
N?o late J,Sathyanzrayara,
Shunter MR 748,
Bangaldte City, S.Railuay,
No.3; Beeradeveru Gudi,
Ranasinghpet, 4th Cross,
Bangalore City,

Khamrunnisa, .

ed abaut 43 yeers,
M?o late Yusuff Sherlff .
Shunter MR 835, §,] ?alluay,
Bangzlore Cantonment No.99,
C/o Sejjad Sheriff,
Jadidasnager, 3rd Cross

D.J. Halli, Bangelore-45.

BsN.Nagaraja Rao,

S/o BsNeMoorthy Rao,

First Fireman ML 1525,
S,Railusy, Mysore, Nn.11z
Kanekagiri, Municipal Farm Poad
Vidyaranyapuram,

Mysore-$70 008,

ﬁrokya Mary,

ed about 60 years,
H?o late M.Chinnaswamy,
Driver Passenger MR 8z,
S,Reilvay, krsikare

veo RPPLIEANTS
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;V;ﬁ SelVarangam,

gged aebout 563 years,
Driver Pessenger MR 483 - -
S.Railuey, Bangelore CTity,
No, 63, Pillanna Gerden, .
111 Stage Ralluay Laycur,
Bangalore—560 U4o.

159._ F.o hrokya Dass,
" '$Jo MFrancis (4ace)
aged about 24 yeers,.
Driver Passanger MR 234,
S.Reilvay, Hariher, 1 Cross,
01d erapur, Guthaor Post,
Harihar - 577 603.

160, - M,Sundaras,

ed about 55 ysars,
W?o late G,Ethirajulu Naidu,
‘BOriver Passerger MR S0
S.Railvey, Bangeicre City,
. No, 208, R®8H-Lolony, Whitefield i
NadﬁaVapU“a Post
Bangalore—SGU 0463

fiﬁiﬁ w&GrOja, )

S ed about 54 years,
fu?o late O,Arumugen,
First Fireman, S.Reiluay,
‘Bangelore City, No, U/41,
Selvanagar,. Okalipuram,
Srirempuram P.0,, Bangalore-21

162, - Shanthemma, ,
_aged ebout 60 yesrs,
‘M 1ete Sunder Cabji, -
Uriver oods MR 705,
S,Railuay, Hariher,
No.79, Cld Arlapur,
Harihar.

163("ﬂﬂnthoniamma, oo
‘sged - about 45 years,

- ; ite B SandiSEO’

g, MR 805, H.7 ?aﬁany,
2, Marian Villa,
NM.Merry!s Chureh,

%& e ilom&h:]
aged hBbjft 57 yeers,
/fcwknthony, :

4 MR 537, 3yRal LUavi-

N BragHe Behind SkiMerry*s
s/” C urch, irsikere. s

/0 V.BJRppaish Mudeliar;‘j;f“

.C

AGPLICANTS.
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166,

o Fee 26 N

: Sallath Mery,

aged sbout 58 years,
U o late .Arokys Suamy,
Shunter MR 219,
S.Railuvay, Hariher, - e
C/o Thomes, TXR's bffice,
S,Railuey, Birur,..

P,Dhaneleaxmi, . .
ed about 49 yeats,
U?o late P.Muniswamy,
Driver Gonds MR 683,

S,Railvay, Hariher,

- B/o lete Sunder Galiaji,

16%.

168,

169 ¢

170,

No.79, 01d krlapur,
Harihar,

Kamakshiamna,

ed about 58 y=ars,
U?o late ChokKalingaw,
Shunter MR 227 Railvay,
Yesuwanthapur, Lo.
Selvenagar, Behind ﬁpni Talkics,
Srirampdran, Bangalurs-21,

C Fletcher,

S/o A,Fletcher,

aged about 62 years,
Driver Passengan MR 391,
$,Railvay, Mysore,
No.58/59, Kennedy Nest,
Pushpagi“i, Mysore,

Razia Khanum,
ed about 28 years,
?o late Abdul Hameed,
Shunter MR, $ RalanY,
firsikere, £/o Md.Abbas,
Gopal Singh Quarters,
B.H Road Rrsikere.

Nazbeol Jan,
ed-about 49 years
?o late Ahmed Baig,

Shunter R 521, §,Railuay, B
Bangalore City, C/o Afroze Belg,
‘No.99, 3rd Cross Road,

Iadides Nagar, D.J. Halli

~ Bangalore-45,

171,

v

V.Surappa,
870 Venketanarayenzppe,
aged about 72 years,

Passenger Guard EMB 887,

S,Railuay, Hassan, ho.Biu,
9th Main, 4th Block,
-Jayanagar, Bangalore-1;.

s a-,{sf e RS A e i o o e g i

')
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{fR;Srlnivasan,‘- :
'8/0 Remesvemy, .

‘aged about 64 ° ears,*'-j o T

Driver Goods MR 7S5,
S,Ralluay, Bangalore City,

- No.62, III Cross, o
K.N.Extensfon Yusuarthapur,
Bangalore - 25 ,

173. S.R.Saraswathi,
ed about 50 yeurs,
M?o lete S.Rajugrrala lgo.

" Briver Goods MR 737,
Yeswanthapur, S.Reilvay,
No,28, Rnajena Nilaya,-

-1II Mein Roed, H.K.Nagar,
Yesuanthapur, Bangaloru 22,

174, Farida Banu, :
o agad about 35 YEaIb,'
N]o late Syed Nisser,
Di=sel Assistunt ML !t&’
S.RaiIUay Arsikere, Mo.-ﬁET.
fisoke Wast Cros ss-20,

Nysore,

175, TCoN. Sareeranga, )
S/o C.Narasimhachar,
‘ aged about 59 yeers
Rssistant Guarc EMT 726,
S, Rai-ula Prsikere
No.46/2, 16 RMS Road,
Rrsik erc,

176. E.Chandra Bei

ed sbout 54 years,
M?o lete Y.Ekambaram,
Oriver Goods MR 379,
S.Railway, Yeswantheapur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanager,

Bangalore=-21., -

177, Philomine,
ed about 58 years,
‘Uao late T,Rrokyasuenmy,
Briver Mail MR 18,
= Way, Bangalore City,
Yanumantheppe Road,
'& i, Ramasuemy. Fplya,

m-enger { ard Ema 371,

i

X

APPLICANTS.
- o 'Contdq/—'



179,

180,

181,

102,

ae 26 0

B, Jayamme,
aged ebout S7 yeers.,
wao late N.Basavers],
Driver Passenger MR 79,
S.,Railuay, hrsikere,
C/o 8.Vasanthakumar,

‘No.6/C, Railuay Quarters,

Near Children's Park,
Bangerpet.

Zailunnise,
aqed about 60 yewrs, _
U30 Syed Yaseem (lnte),_

‘Driver Goods MR 430,

S,Reiluay, Mysore, Nn.2599,

"5th Cross, Mouse Diver Khanz Koao,

Mandi Mchalle, Mysoie.
A.,Rghimemn Knan,

~§/o Imen*Khan,
' aged akout 69 ycars,

Shunter M 300,

S.Railuay, Harihar,

No,452, T Cross, Gancdhin=ger,
Harihar. .

Prapullekshi,

aged about ®1 years,

M?o late Christopher Andreus,
Driver CGoods, MR 570, '
a,Railuey, Mysors (3KLE),
No.94/8, Loeo Colony,

Reiluay Quarters, Yalatagirl Fe3%,

Mysore-~20,.

Gayatri Shanmugem,

aqged ebout 38 years,

U?o late S.Shanmugam,
Driver Passenger MR 205,
S.Railvay, Mysore,
No.91, VRE Reiluay Quarters,
Mysore-20, '

N.Narayanasuamy,

S/o Narasappe,

aged about 62 years

Shunter MR 440, S.Railuay,
Yeswanthapur, No.5/6/47,
Laxmipurem, Near Railuway Station,
Hindupur,

N.Mohiyuddin Khan,

/o0 M,Abdul Nabikhan,

aged asbout 63 years,

Guard Passenger EMT 461,
S.Railuay, Nysore, NO‘2244,
Sauday Roed, Laskhker Mohalla,

v Meene Bazaar, MysoTe.

+. RPPLICANTS

.-Contd.l-
N




AS/U Josep

faged ahout 67 years,v_
Shunter MR 315, :
©§.Railvay, Banoalore tity,

C/o ta C‘Nathan,,No. :

Spur Tank, Road Chetpet, ST e e T e SR |

Nadras - 600 03..1 ; . L E L T : SR

d o

| ’ 187. KOKtaaja—rathﬂem' o ) o ' - ) )
FEE S/oK.A. Raghavan, ' LT 4
' retired Briver ! 8! Erede, ' ' o
Staff No,P,5521,

“Rajaneesh'm Shoranur.

188, K. Velu. s/o Unnerd,

.. .Retired. Guard !'B! Grade,

A ‘S,No,6314, Deveki Saﬁanam,
' Nedungathoor, Shoranus = .

s e A A e g et

- 139, ~ K.Keseven, S/o K’Qtﬂ:hy, o ‘
i Retired Guerd -

§i,No,6066 -

: . 9hanthi Shavan,

! Veloor._

i 190, P, Paremasuaran Neir,
| : S/o Krishhan Neir,

Retired Guerd “&" Speclal Grade,
S.No, 5077, Pedinchare Chonel Houss,
Shoranur-1. -

191, V.CeSankunni Neir,

i S S/o Achuthan Nair,

ﬁ : Retired Guard "A®’

Al Co Special Gmare, S,No.6172,
ARyikkara Houss, Kavelappara,
Shoranur, '

It 19 ?‘ pilisi, #pplicants in 51.Nu,
| oy V\,,qu Halam 7illa, 187 to 193 ere
i R@tareau»uard A" Grede, | ' applicants in 0.k.44/93,
i Sso=46713, Gift House, ‘
i Mangakkad ’Sheranur. eeo APPLICANTS,
‘/ . ...Contd./—




19&0'

1954

4953

T P .o T . L e weae - c =

R.Ramer. Neir, . = '~

S/o K,Nerayanan Neir,
Retired Driver 'B' Staff, .
Ne.P 2314, R
Raviyankandeth Houss,
Chuduvelathosr, Shcrenur = 1.

E;K.Ramankutfy Neir,

5/s Kannan Nair, :
Retired Guard Special Greale,
S,.Nc,5096, Mundenath Heuse,
Cheruthuruthy Fost, :
Trichur District.

S/o Ramekunhen Nsidu,
Retired Driver t?‘,

- S.Ne.b 6445,

197,

198,

19s.

Nalliaseréparambil<House,4
Mudeliar Strest, '
Shoranur - 1e

L.Menikam Mudaly,

5/o0 C.Lakshmanan tudzaly,
Retired Oriver: 'C*
S.No.P 4026, Manickanivas,
M.C.Read, Shoranur-3.

TeVeSreeman Pillai,

S/e T.V.Ropan Pillai,
Retirea Oriver YA' Grade,
S;Nﬂip 1794, .
Sunil Vihar, Ganeshgiri,
Shoranur-1., = =

E.Paramesuéran,
S/e P.N.Sghresanams lyer,

_ Retired 'A! Specipl Grece Guard,

200,

"Retired Guard !

S,Nv.1495. Devi Nivas,
Nedungetur, Shoranur-1.

T.Sankunny Nairk'S/- M.Pchuthen Nair,

, 3,Ne.6459,
Padmalayam House, Paruthipra,

. Sheranur,

201.

C.Balakrishnan, -

S/o T.Sankaran Nair,

Retired Oriver 'e',

Staff No, P 5702,

‘Krishna Vihar, Vellatheel Nager,
P.0.Cheruthuruthy, '
Trichur District.

hpplicants in S$l.No.
194 to 201 are
applizants in 0.A.45/93.

ol

.es RAPPLICANTS
...x,'ContG./~
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203,

204.

205,

206.

207.

208.

K.Gavirdan Kutty Nair,

S$/n C.K.Achuthan Neir,

Retired Driver, Staft No.F.2833,

RAR Special Grade, Vedekkekonnanath '
House, Chuduvale‘hur, Shorenur - 679 121.

P.Remankutty Nair,

S/0 Z.K.Snankeren Ngir,
Retired Guard "A®

Special Grade, Staff No.
E 14671, Pullcopni Houso,
Chuduvaiathuy Shoranur-" -

P.Narayana Pillai, :

s/o P.{rishnan, Retired
Briver ®C%, Staff Na,P 35L4,
Poovathingal House,
Kizhskathil, Panntinipra,
Shoranur-1.

S.Raman Nair, S/e_ Kriarnan hedn,
Retired Criver “C¥,

Staff Ne,P 7065:, Stamiicel nuss,
Chennthurerzthl Past,

Trichur Distrizti.

V.Narayanan Ezhuthachan,

- 8/6 DyVelu Ezhushachen,

Retired, Lece Shunter, '
S.Ney P 8147, Devesamperambil House,
Mannenur Post, viae navelapalae

K;Chellan,»ﬁ/o T.Karuppan,

~ Retired Driver “C%, S, NeyV3,

Muthukurssi, Kunnath House,
Genashgiri 6u§t, Shoranur,

K.P.Gopalan, S/e K.Narayanan Nembisr,
Retired Guard "“B%m S.No. 7525,
“leela Sadan®,

Railwey Booking Gfrlice Rcad,
Shoranur. ’

& _M.Kesavan, S/e-Perugan,
fotired I.F.Man '8!,
P13 10026,
amepCGathil House,:

§ Shoranur.

48

T
an Nair Koy
Hiver “A“ SpeCi?lj
J11, 'Rama Nivas',
Manjakad, |

_ | APPLICANTS.

res

e es Contd./—
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211, K.hchuthan Nair,
/0 Achuthan Neir,
. Retired Loce Shunter,
$.No., B 6054, Kadambet House,
Mundamukam Amsom,
Post Gapashgiri,
Shoranur=3,

212, C.Manimuthu, $/o Chambaks
Mudaliar, Retired Driver "E",
~.S,Nn,P 7492, Nambanthodi nrcuse,
No.179, Mudaliar Street,
Shoranur=i,

213, K.P.Govindankutty,
' Since deceased by Legal Rep:sesentative,
. Smt.Sulochana Amma, HeNn,5/%3%,
Namban Thodi, Mudaliar Street,
Shoranur-1,

214, E,Balasubramanis Meron,
- . 8%/o0 Madhava Rao, Retired,
Driver "B" Grade, 3.Kn, V' 6,
"Geetha Nivas"™, Ponnemsngalam House,
Shoranur,

215, K,Sankaran, 3/o0o Medhavan K.,
Retired, Oriver "“A%, $.No,F,4305,
Kayanathuthcdi House, Kellippadam P.0O.
Shoranur - 2.

216. V.K.Velukutty, S/o Kelu Meir K., S1.Nos, 20% te
Retired Driver "#%, $,No,9730, 216 arec epplicants
Karthika, Kanalappara, v in 0.Me46/93. '
Shoranur,

217, M.Velu, $/o Velu,

. Retired Driver "B“ Grade,
Staff No, P 7936,
Naikankunnesthu Veedu,
Kovalppara P.0.

218. P.P.Velukkutty, $/o Shanku,
Retired Driver "“B", _
%,No, P 7192, Padinchervettil House, y:
Karakkad, P.0.Kavalappare, L. ' E

219, P.T.O0useph, S/o Thomen, Retired.,
© Guard “B"™ Grade, S.No, 9431,
. Payyappilly House, Vappalassery P.0.,
| Angamali, Ernakulam.

220. P.Krishnen, $/0 Imbichyadi, ST
Retired, Driver "&" Grade; TR e
s,Nc, P 5730, Krishnaghar,

Nedungathur, Shoranur-673 127, : eeeo RPPLICANTS

‘ooogontdo/-

R




Mm.Chendukunhen, =~
S/o0 M.Imbichikutty, .
Retired-, Driver it fn :
Speciel Grade, S.Nn,F 2857,
Pilassery House, P.8.Vengeri,
Via Calicut. '

N.p.KesaUan Nair,

S/o P.K.Chendu Nair, Retired.,
Fireman "“B", S.No.9461, _
Chemmanassery Padinhara Heuvss,
Kottonol P.0,, Celicut,

222,

- 223,  P.K.Remapanicker,

S/o Chamy Penicker _
Retired,, Eueed.“A" Grede,
S.Ne.B284, Navaratna,
P.0.Kunniampuram,

Ottepalam-4,

K. Balakrishna Menon,

5/e P.,Madhave Menan,

Retired Briver !

Special Grade, Staff Ne,P 2437,
Kerandathil Hcuse; derancathil
Trichur - 1.

224,

225, MN.P.Chinnan Menon,
S/e P.,Sankunny Muren,
Retired Guard 'A'
Specinl Grade, $.No,9333,
~ Rlangst lshas, P.0.Pulaked,
Viz.Chelakara, Trichur,
226, M.P.Gepala Pishareti, _
S/e C.P.Raghava Pisharcti,
Retired Guard Special Grede,
Paprnima Manjakkad,
Shpranur-679 121.

C.Chandrasekharan,
s/o M.K.Mennn, |
Retired, Special Grade Guerd,
S.Ne.7618, "“Gakul®,
o k Nagar, Kamboni Reced,
nthele, Trichur~3.

227,

Mul Kedir;
A 3=Mohamed Haji,

! Special GraGz,

0P Bfaskaran, $/o 0.S.Paran,
Heiifec Goods Guard, S.va.C 1930,
#fayampursth Houss, P.O.
Kaorkanchery, Via, Trichur,
Pin-680 007. '

Al
ane,

$1.Nu.217 to 223 ere
applicants in 0.R.47/93,

81,N0.224 to 229 are
spplicants in 0.K.48/93,

... RPPLICANTS
. C.ntdo -




230,

231,

232,

2373,

234.}
235,

236,

237,

238,

239,

S,No, 997, dsha Bbdvan;

ir
 Driver 'A' Special, S.hw. P
3

) 32 cc

. P,Nareyanan,

éS/o Sankaren, Retired,
' Special Crede Guerd,

- §,Ne .EE 86, “Ushaq“

Rayaroth Paramb, P. 0. Pareal,
Tellicherry-670 671,

V. .Sankaran Nair,

S/b T,Narayanan Neir,
Retired ., Guard 'A' Special,

 5.N0.12746, Ashirvad, Pevel,
- P.0.Koothuparamne,
Pin-670 643,

C.H.Balan Nambiar,
5/0 Kunhikrlshnon Adiodi P.,
Retired Guard, o 2

-

P.0.Kattayampoil, Via. Tellicherry.

‘M,Padmanabhan Neir,

S/o R.V.Krishna Merocn, Fct’

Davi Nivas Kottora*bandr'
P.0. Azh*kqde, Cepnanora.

’

K.K.Susheele, W/u Late
V+C.Pnandan, Retired,, Drniver ‘L',
5. Nv,2635, ™Anand® Yihar, Ylavil,
Kannut - 670 098.

M., Narayanl, /o Late K. P Naraysnan
Nair, Retired., Guarc 'C',
S, No 1903, Madathil House,

P B;Chirakkal Cannanore- 670 011,

K‘Kunhamboc, S/n Pppu, Retired,,
Shunter 'B!', S.Ne,P.5331,
Packkadam House,

P.0.,Trikkripur, kazhargsd

KeMa Uanajakshy‘ /o Late C.H.Gepalan,
Retired Guard 'A! Special,
S,Nn%9498, Chettiyam Ueettll

Near Ralluay B Cabin, Badagarc.

A.K.John, S/e A, Kurlan,
Retired.,, Guard 'A!
S.Nse,9€863, ArlyathL Pacambil
House, Pallgm.P.0.,

Kottayam - 7.

R.Merappan, 5/e Rama Gowndan,
Retired Dgiver, 'C! °~
Staff No. P. 2{18 £EB-118 G,

: Railuay Celeny P.0.,

Erode - 638 002,

S1. Nu,230 te 238 are
appllcants in 0.k 49/93

... RAPPLICANTS.,
Y o.Contdo/-

.




241,

242,
243,

244,

245,

246.

247,

 . . 33 ’"oo -

K.C.Nallappen,

$/o S.Chinnappa Geunder,
Retired Driver A Special,
S.Ne. F 2946, Door IT o4,
Parvathi Krishnan Streat,
Kollem Palayam,

Ereda - 2,

P.Karuppannan, S$/n Pnnoi; Gowndar, -
Retired,, Driver 'A',
S.ho, P 3583,

- Korakattu Vala811

Door No.5229/A 14 Caavasry 3.,
Erode-17, '

M.Kandaseny, S/e Narappa Lounder,
Retired Drigezr 'C', S.No.P 2005.
9$4Bﬁ0' BUN Roed, Erede-§38 002,

Nuthusamy S/0 Paleni Gounder,
Retlred Driver'"', S.d4s,P 37Ce,
Raghavands- Vagar,'Frede-Z.

A.Remasamyy’ 5/0 Ryeacduhneng
Retired. Bhamter'FB', S,No, zdsc

-Pudhupaleyam, Joor 246,

klampalayam P.0,, Erode-8,

S Kandasamy, S$/o Sengadsn,

Retired Driver 'C!',

Staff No,F 4103, Ragevanawdar :
Negar, Door No. PAB 18, Lavery R.S.,
Erode-17.

C. Kumarasamy 'S§/0 Chellappa Gounder,
Retired,, Fireman tg', S.No.P 7885,
Door No. PPI 283, Pudupalayam,

Allampala'am Post, Erode-8,

T.3 Peerakhan, 5/0 T.3 Jamallutheer,
Retired,, Driver ‘67,

S.No, V,38, D,No,94, Ralluay Colony
Post, Erode, :

' fab.u,ﬁwﬁoea, Door Ne.197,

Pudupaleyam Akkarkam, _
Rlampalayam P.0., Zrodeo-2, vos

APPLICANTS.

...Cor&td./-



250.

251,

252,

253.

2544

2554
256,

257,

a0 34 de

A.Nallasamy,
$/o A2 Gounder,

| Qe,-kdd Driver 'B',

- S.No, PTS 10237,

D,No,.280, Puthupalayam,
Alampalayam P. D.,
Erode-0

N.Kaliannan,
S/o Ngllagouwnder

Retired, Diesel Asslstant
- S5.No. P 4014, Sastri Nagar,
 D.No,55, Near Water Tank,
- Erode 638 002, .

K.Ramasamy,

45/0 Kalianna Goundan,

Retired, Shunter ‘B',
S.No.P 3958, D, No 6% )
Bdappalli RLS: Pest,
Cavery, Erede-7.

. P.Sengeda Gounder,

S/o Palani Bounder,
Retired,, Shunter B,

S,No. P 4429, D,Ne, 56,
Bdapalls Vi;lage
Pappapalayam, . Cavery R.S.,
Erude 7o

P Muthusamy,

S/o Pegieni Gourden,
Retiredy Shunter tgt,
S.Np,P. 500 udhupa_gy:m,
D. No 263, Agraharam, .
Alampalayam P. D., Erode-8

V.Sengodan, -

S/o Velappa Goundar,
Retired, Shunter!'B!,
S. Nn.5133, D. Nc.2/60

Uttapalli, Pilleyer Kail Stroet.

Cavery, Erede-7,

K.Chinnappan,
S/o Komsra Samy Geunder,
Retired,, Driver 'CT,

- S,Na,P 3531, Avakathu,

Cavery r. Do, Colony Roed,
'Erooe-?.

P,Venkkatachlam,

S/a Peruma Gounder
Retired., Shunter ig
S.Ne. P 4097, « 1/11 F
Karuthuveli Thottam,
Odappalli, Eavery R.S.
Ernde-?o

..+ RPPLICANTS,
. .,.,‘Contd . /"
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258, N.Velappen, 81,N0.239. to 258 are
I C 5/0 Nagga élunder applicants in 0.k, 50/93‘-
: Retired,, Shunter 'gt,
3 No. P 2647,
D,Ne,1/20 Odapalli

Cayery R é., Erode-?.

259, T.P.Govindan,
S/o0 P.Kunhembu,
-Retired Guard Special
Grade, Staff No,11159,
Prasanne Nives, P.0O.,
Chirekksl, "’
Cannanore - 670 0114

260. K.Sreedhsran,
S$/o B.Achuthan.
S.Nn, P,.3180
'Thenai Housa‘ A
Opp. Reiluay Station,
Chirakkal P.O.,
Cannanore,

261, M, Bals kr*shnan,-
s/o NemBikutty,
Retired., Guard-!A',
S.No, 15870,
Mangkketh House,

. Good Shed Reac,
Tellicherry,

262, P.K.Raman Nair,
S$/o0 P, u"hambu hair{
Retired,, Driver 'A' Special
Grede, S.Ne, P 6446,
Kavinchalll P.0.,
kzhikode," C%nnanore—670 009,

263. V.M. Karthlyani Amma,
u/o Late K.P.Jenardhasnan Ngir
. Retired,, Special Grade Guard,
S,Nq_9650 Ashok BhaVan,

uﬁbm,}Retlred.,
IA!);fieatha Bhavan, -
I P.0.MLavil, | B

kegHan, S/o Raman,
eddreds Guerd, S.Ne,i1554,

265,
ﬁzhathu Veetil House,
P.0.Kadamboor II Ward, ‘
Via, Etakkat, Pln—670 562, _ ses  APPLICANTS.

v ' j se s Contd'/"
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267,

268.

] 36 ‘Q

N,Vasu, S/o Rampcthy‘ :
Retired,, Shunter '8!,
S.No. P 5024,
Kottiyath House,
P.0.Muzheppilanged,

Pin- 670 663, Cennanore.

P.K.Kannan Neir, ‘
S/a Rppu Nair, Retired.,
Shunter '6%, S.Nc.P.77%4,
Varkulathu Veyil,

Near Akliyath Temple,
P.U.thikéde,
Canpanore-670 009.

P.#.Rohini, W/o Late K.Chendt,
Retired Shunter "B8%,

S.ta, P 7173,

Chambakachalil House,
r+C0.Muzhapilanged,

Cannenore District.

- "C+K.Chandan,

269.

270,

272,

2734

Retired.,

S/o Ambadi, Retired Shunter'DT,
S.Ne. . P.8223, Kanavi “ouse,
Ekkchi, P.0.Peliode,

Via,, Trikkaripur, Kazharged.

f..Nerayeni, W/c Late k.Krishnen,
§hunter, S.No.P 7420,

Machirnurem Housse,

P.0.Cheruvathur, Kazargod,

© P.MJHymavathy
271

U/fe. Lote B\, Beetheramgrbior,
Retired “ri.-» A Special, Guerd,
S.No.&R%9, &esvdledyos,

Kq%f‘ Thwitar ddr I'e¥Hgh, Schosl,
h.,‘q

Mondsved. Cannanore.

T+P.Leelavathy Amma,

W/o Late P.V.Kesavan Nembiar,

~ Retired, Driver A Special,

S.Ne4654, Kesave Nivas,
Near Elayapsor Temple,
P.0.Mundaysd, Cannanore.

V.{.Balekrishnan,
$/o V.Demoderan, Retized.,

DOriver 'R!' Speciei,
S.No.-P 4361, -

B/9, Reshmi, S.N.Nagar,’
P.0.Thotteda, Cannénorﬂ—?.

51.No.259 to 268 are
applicants in 0.A,51/93,

0ces APPLICANTS.
o..COﬁtda/‘




- 275,
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TR TR T e e

P.M.Sreenivasan,

S/o P.Govindan, Retired.,
Guard Special Grads,
$.No.12054, 'Smrithi',
Post Vengeri, Mathoth Paramba,
Calicut. ' : ‘

274,

P.Krishnan,

S/o K.Perumal Naidu,
Retired., Driver 'A' Speauizl,
S.No.P 4360, 3/275, ‘
Opp. Spares Land,
Vadakkanchery,

Trichur-680 528,

A.Bhaskaran, S/o &
Retired,, Driver !
S.No. P 4301,
Byyanatu. Parambu Housz,
Ayysppankavu Road,
Kochi-18, -

276,

K.Choyikutty Kennoli,
S/o Kandan, Retired.,

" Driver 'C!', 3.Ne. P 9430,
Kennoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

271,

C.Madhavi, W/e Late
€.K.Krishnan, Retired.,

Driver 'C', S.Ne.P. 3737,
Krishna Nivas, Roolayil Fsaremba,
P.0.Kallayi, Calicut-673 UGS,

278.

T.Kesavan Nair,

$/a N,Govindan Neir,
Retired,, Guard -'8', _
S.Ne.4956, Santha Sadan,
Chuduvalathur,
Sheranur-679% 121,

Elias fron Raj,

> er iadess, :
‘\fpecial Driver,:

%72, ED 196 E,

121 ol §§p}ooz.

jpvindan, ‘
fappan, Retirecd,
£, % No., P 3631,

$1,No.269 to 279 are
applicents in 0.h.52/93.

'vu. MRPPLICANTS.
.;:Contd./" ‘
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; M, Kasimir Leuis,
282, 570 K.Maria Louis,
~  Retired,, Guard A Epecial,
5.N0.%2119, Annedurai Street,
Nadar- ﬂadiy T, \
Erodé 638" 002.

K. Muthusamy, S/8 Kelandai
983, Gounder, Retired,, Guard ‘B',
s, Nn.12011 12 Ramamoorny

StPQEu, Kollampalayam,
Erode-6%6 002,

, K. Sundaresan,
9g4 s/o N. Kalyanasundara Mudallar,
" '* Driver A Grede, S.Ne, D 2647,
f '~ Ns.48, Lenin Street, '
Erbde Ralany CelonyPost,
- Erode=2, =,

. g/ﬁ .Lakshmanan,
-2 o M.Rengasamy Karar,
. 285, Retired,,gﬁrlver ‘At "LQP’P'
Staff No.P 4467,
Morth Eda Straet.
Bheema Nagar,
Tiruchirappeally,
- Pin-620 001

C Ke Subramaniam, .
263, s/o S, Krishnasamy, Retired.
L Driver 'A' Special Grade,
SeNo, -P 1788, 43, Lenin Street,
i Railuay Cnlony Post,
Erode-638 002,

: R.Sethuraman,
287, $/o Rethinam, Retired,,

+ "Driver 'A' Special,
S,No, P 2888,
Ilemathi Illam
106, Bharathi Palayam,
Mowlappaleyem P.0.,
Erude-2

Py

- M. Ghlnnappan,
288, S/w C. Moekken, Retired.,
~ Diadset Shunter,
. S,No., P 7785, 7/B
Railuay Colcny,
Erode-2,

MeMarappan,

289, S/- M.Mathan, nEtired

Driver 'A' Speciel,

S,Ny, ¥ 3779, 107,

Kamalagam, Barathy Palayam -

Streef, Mulapalayam FJU

QV Erude-? «so APPLICANTS

muoCO@t‘o/‘




s

~ P.Pangunni Menon,
300, S/.'T.C.K.Neir‘
- “”"¢  Retired Guerd 'A! Snecial,
- S.Ne. 15200, "Fournami®
. Nangapna Nagar, P.0.
0lavakkot, Pin-678 002,

M.Krishnan Nair, .
S/e Kunchu Nair, Retired..

301. Driver, A Specisal,
S,Ne, P 6444, Srishilem,
P . 0 . Dl a‘Vakkato
V.S5reedharan Naii,

102 §/o F.R.Krishna Pillei,

Retired, Guard A Special,
S,Nc.15202, Thuruthel,
Aymanam P.0., Keottayesm,

P.A.Rajan, S/o P.S.Appu,
303, Retired Guard A Specisai,
S.No.16144, Hous= Ne,d6/508,
"Reshmi", Near P.A.Cnleny,
.Cochin-18. ’

. C.Kutty Nurayenan,

303 576 V.C.Nereysnan Nair,
Retired, Guard A Special,
§,No.7625, Chembra Heuss,
Shoranur -~ 679 121,

9as.PeK.Keshy, 5/0 P.K.Koshy,
* Retired Guerd, S.Nc,15205.
Vazhakaleyil, Gngadikal F.0.
Chengannur, &in-689 122,

. KeloKurion,
306. 8/0 K.P,Lonappan
Retiredquerd-B'épecial,
S.Ma, 15216, “Chardiri®,
High School Road, |
- PeD Fareppur, via, Trichur
-Exngﬁﬁg 552, :

] '-hlgﬁhan Nambidi,
“qn Bhattathizimad,

5

TomE-Engine Road,
rlavakket-678 802,

ves RPPLICANTS
.e .Cont_fd'/-

A
. e




293,

294,

295,
296.:

297,
29¢.

299,

ZE.Samuel, 5/i'Gnanamuthu,,

SR

Retired,, Driver 'A!
Special, S,No,P 3224,
403-C, Railuay Celony,
Erode-2,

R.Lingappan, S/o S.Gyyavoe,
Retired,, 'A' Special
Driver, S.No,P.- 1714, 19,
Kethukaran Street,

. Kallampalaysm, Ernde~2,

ToS.Srinivasan,

'8/0 R,Sueminathan

Retired, Driver 'A' Special
S,Ne.P 4339, 3457,

Reilway Quarters, Raiiway Coliony,
Erode-638 002,

‘PoNemasivayam, S/e M.NeBalzrandem.

Retired., Driver 'A' Speciui,
S.Na., I 5511, L =18,
Housing Unit, Periar Mager,
Erode-633 001., Temilnasu,

KeMoMunirej, S/¢ KoMunusuamy,
Retired., Diesel Assistant,
S.Ne.PTI 10212,
Manickkavasagar Sireet,
Sastri Nagar,

Railmav Celnny P.0,..

Ersce~2,

L.Anthoni Swamy,

S/e Lourdu Suamy Pillai,
S.Ne. B 1419, 41/8
Railway Coleny,
Erode-638 802,

M. Bbl'pathy, S/‘ M pcMQOka
Gounder, Retired, Driver
'8! Grade, S.Ne. P 9378,
17/F Cld Railuay Colony,.

-Erede-2,

V.Balaraman, &/e Venkkatasuamy
Naidu, Retired, Driver !B!
Grade, S,Nle. F 9420, -
Reilway Celomy, Erede-2,

P.Rangasvamy, 5/o0 Perumal Naidu,
Retired, Driver 'B' Grade,

S.Ne. \V 223, No,17/B
Namusivayam Street, érodg-Z.

S.Paul, $/c Suami Nathan, - $1.Nc.280 ts 299 are
Retired, Driver 'B' Grede, applicants in 0.k,53/93,

S.Ne.P 8513, Docr 414/D,
Railway Colwny F.0.,
Erode-2, o

«.o "RPPLICANTS.
‘v@ .Coﬂtd./—-
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V., K Shunmughasundaram,
397 §/n k.S, Karuppanasemy,
- Retlred., Special grede Cuerd,
S.Na,3/T 35, 194 E,
Railuway Colony, Near Railuay
Cnlony Past Office, Erode,

V.KelUnni Nalr,
528 . S/u K.Raman Nair, .
* .Retired.,: A531stawt Cyeard,
S.No,1902, Contchery Strzas
Erode.

.- R.Lakshmanan, $/¢ Famasz1y,
229 Retired 'A! épecinl Guara,
* S.Ne,7218, D,.No,1$3,
Sestri Nagar, badayamp:l'vgh
Road Erede., - Z. ‘
V.Suamyappah, -
330, s/o G. Uisuvasem, Retired,,
Guard, S.Ne, 14107, -

t
Surampat*i.Road, £rode-638 CLY
Periyar District, ’

. . R,Veeraraghavan,

331, S/o V.Rema Tyer, Retired
Guard, 5,Nc.1523%, ¥c.9,
Tayumanavar Street, -
Pundurei Reesd, Erode-G38 102,

K.Ramalingam, ' §1.Nu,322 to 332 are
332. 5/0 V.Kandasamy, Retired., -applicants in 0.h.56/93,

Driver 'A', S.Ns, PTJ 10052
Door Ne.16, East Pettakarr,
Street, Erade-GSG 002,

. G.R.Samuel Rej, :
333, S/o G.N.Anandham Pillal,
Retired., Oriver 'RA' Special,
-SiNe. P 2836, 23 A,
Panchayat Union Street,
. Manthepe, Podanur,
C01mbatore-23

™G Ali' ‘

\ Batcha, Petirej.,
Special,
Y6, 168 Main'ﬂaam,
Temilnzdu.

, 8/0 Nenjappe .
ttired,, Driver ‘'AY,
1, 95/11 Arthi’ Iliam,
.Road, Pedanur-23, .
. . «es APPLICANTS,

— . o_:ocontdo/’
. & :

/
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S,Velusuemy Pillei,

S/¥p.A, Sankeralingam Pillai,
Retired Driver 'B' &,Ne,6437,
D, Ne, 360, SelVapuram,

“North Perur, Main Road B

~Coimbatcre 641 926.

336.

3

- K.Rangasuamy,
337 S/o Kuppusuamy Naidu,
*  Retired,, Drlver, Al
Specialy S.Ne.P 9464,
D, Ne .24, Main Raad,
Podanur-23, Tamil Neau,

~ K,Ahamed Sheri-cf,
338. 5/0 A.Kader Batchg, Reiired,,
D-iver 'A' Speciel,
S.Ne.P 4341, Main Rqed,
Pgdanur-ZS Tamil Nzdu,

339, g7n3€pp§ 5211”’ Naid §1.Ne.333 to 339 are

« S/="Venkettaswamy Naidu, arnl i v in 0.h.57/93.

. .Retired Driver 'BY, rplican | / s
S,Ne,y F 2438, Badaneﬂ Kr‘\r'l : : .

Street, quanur-43
Tamil Naflul.

Ke Polaniaora“,
. 'S/- ‘Kuruppanne Goundsr,
" 340, Retired., PBpdwsr-'Al,
©S,N. 4333, Na, 88,
Uilanga+tur, Kedachanallur,
Erude - 10, )

", Palanlappan, :
341, S/c Marappe Geundei,

*.- Retired,, I Fireman 'B',
S.Ne, P 4382, :
Vellaikattur,’
Kedachdanallur P.O.,
Thiruchengedu Taluk,

' . -M.Chelleppan,

342 S/c Marappa Gounder,
“©* Retired, oy Shunter, .
S.Ne.9454, '‘Alampalayani,
Pelllpalayam, Erede- 6.

A, Palenlappan, c
S/c ‘Athathappa Ftuwder

‘ Retired., Bhawter, #
S.Ne,.,.P:7465, No.oﬂd A,
Velankateor, ' ™
Kadachanallul, Erode 10.

‘w

343,

‘vv. APPLICANTS.
ees.Contd, /-

[
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344,

345,

346,

347,

348,

349,

féo-ag‘tb

P. Gurusamy, v : -
s/c Palaniappa Gounder,*
Retired. Drivey W',
S,Ne. M 7160, N0430i,
L.G.G.5.Coleny,
Krllampalayama Eréde-2,

R.Kumarasemy, 4
/o Ramassmy Gounder,
Retired,, Shunter Loco,

S.No.P 6315,

Govindanovelayam,
Alampelayam P.N.
via., Erode.

G Semuel Durai Sa”y,
S/o Gnanadurai,
Retired., Oriver 'A',

Spl, S.No, P 3107, 32

Upstair 4th Crcse Roaa, -
Paramasivapuram, L aloudi-5%1 €l1i,

V.Sengodan,

S/c Velappa Gounder,
Retired.. Shunter/loco,
S,No, F 3510, VLAaHKaP*Jr,
D.Me,54, Pulapalayam P.O.,
Kadachanur (village).

Ca Nachlmuthu, .

S/o Chelleppa Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapalavzm Fast;
Kadachanallur, Palipalayem, .

Erode-6. _
T.5.Alimoideen S1.No.340 to 349 are
$/0 T.3.5hirfuddin  epplicants in 0.A.58/83.

Retired., Driver 'Al,

Spl, 5.No. P 3260,

a7, Te J.Shlrfuddln Street,

Sastri Nagar,
Near Railuay Celony,

*yérayanan Nair,
LQJ, Drlver trt,

‘FJB “Lallege Roac,
' Pln 678 col.

VJN. nadewan, '
V.R.Narayana lyer,
ﬁf;ed., Guard !'A° Spl.,
“S.No, 10472, Ne.%/780,
Vidya, Slngle Streei, ..
O0ld Kalpathy P.0.,° o
Kalpathy, Palghet -

- 678.003. o ~ APPLICANTS

1‘3 Contd./—

NN
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353,

354,

. 5.No.15394, Pslakkott House,
- Thenur via. Porli,
"Paighat-GYG 616.

356,

357,

358,

359,

360,

. or 46 4
C.Chathu, 3’0 Appqg

'Retlred., Driver ‘
“S.ho, F 5287,

Kurungad hguse
Maruthe Toed, Palghat.

F. Krishnsn,

S/o R, Arumughan, Retired.,
Driver 'B', S.No. P 9449,
Chungath Hausé, Kavilpad
P.0., Palghat-17,r

F.3ukumersn Neir,

/o P.Senkars Menor,

Retired,, Bsst., Grard,

?.Govindan,

AS/Q P.Serkara Menon,

Retired,, Guard ‘B*,

S.No 2024, SrLVa;?am,

H.Ne.M,6/33, Indire Nagar.

\‘Kallapully,'Palghet—S.

Re.Narayanan,

S/a V.Raman, Retlred.,
Driver 'A!', S,Ne, P 5847,
Chandrika Nllayam,
Korathodi,

. Kadukvankunnan,
~ Palghat-678 005,

N.Velukutty,
3/e Narayanasuamy‘
Retired,, Driver 'a',

§Ne,PT3 10113, | : N

ﬂmbalaparambu,
Near Madrassa,
Kavilpad, Palghat-??.

T.Velayudhan,

s/o Theethy, Retired.,
Guard!C', S.Ne. 16223,
Bevi Badan, Pottakulem,
Kavilpad P.0., Palghat.

V,Viswanathan,

S/o Kubhnaa, Retired.,

~ Loco Shunter,

S.No. P 5184,
Vellankad, Kevilped,
Palghat-17.

V.Vasu, $/o Velayudhan,
Retlred., Driver 'A',
S.Ne, P 3164, Chandrasoudhem,.

‘v/Tannlssery. Palghat. v ; vee:

APPLICANTS.

CRE C.ntd./"




: ‘ - 361,

362,

363,

365,

- 366.

364,

*S/e K.S.Kuihna Iyer,

<2/ ket Tet

B 47 o

V,Medhavan,

$7s Velayudhan,
Retired,, Driver 'B',
S.Ne. P 9888, Rahendre
Sadanam, Melepuram,
Qlavakkct, Pin 679 002,
Palghat.

" T.V.Veleyudhan,

S/o P.Veeren, Recirud,,
Guerd 'B', S.No.689%5,
Thurakad House, P.O.
Perunyettukurissi,
Falghat. ‘

V.Sivaraman Nair,

S/o K.Kesavan Nair,
Retired,, Guard 'A',
S.No,5852, 72/R,
Instrumentetion leown ship
P.0. Kanjkode kest,
Palghat. :

S,VUeererzghavan,

$/e P.Sincaram, Ke+tired.,
Guard 'A', SuNe,14522,

H Ne. H-2, Housing Unit,
Karamadai Road, '
Mettupel ayen,

Pin-641 301, Tamil Macdu.,

M, Narayanaen Nair,
S/e Thavitta Ty er, _
Retired,, Diesel Asst,

8,No.D 9444,

Mullakkara Hnuse,
Fuduppaniyaram PeJ.,
Palghat~678 733,

KeKseSuvmamania Iyer,

Retired,, Guerd ‘L',
S,Nn,18049, Ne,3/126,
L.N.Puram Village,
Palgheat, '

P.Balakrishnan,

$,Ukkanda Warier,
-—:;‘;\‘ Mail Guerd,

MO8, Herives,
IR

@' I‘e,

jbﬁ )5 :’f,

... ARPLICANTS,

.o .?Ont‘./—



375.

37

372,

6.

[ 48".0

R.Paramasiva Menon,
S/u M.N.Raman Menon

‘Retired., Driver tpl Spl.,
S,Nu, F 4684,
Shivesilam Medathil Housc,

Vennekkara P.0.,
Nucranl, Palghet-4,

P,Thankaraj,

5/c §.Pennan, Retired,,
Oriver'A' Spl.,

S.Ne. P 2760, 26 N,
Behinc Ram Theatre
?.0.Suramangalam,

Salem - 636 005,

"1, Ramakrishnan,

S/o Appu, Retired.,
Guard!A' Spil.,

S.No. 6806,
Remanchenath Hnuse,
19/360, West Vak«pLd,
Palghat - 678 001,

C.Gopalakristinan Nair,

S/. V,Madhavar Nair,

Retired, Driver 'A' Spl,

SiNo.-P 6443,

Cherukara Krishne Nivas,
P.JeKRannadi, Pelghat,

Pin - €78 727,

S.3eurirajen,

5/0 T.Koﬁundarare?alu,
Retired,, Driver
Special, S,Nc, P 2327,
203’U1nayakark011 atreet
Nadarmedu, Ernde~638 002,

K.Pandurangan,

5/0 Me¢Kasthuri Naidu,
Retired,, Driver 'A! Spl
S.No,P 2902 17/4,
Ammamandapam Road,

.Srirangam-SZO 006.

VeG,Veerasamy,

S/- Cov1ndasamy Pillai Ve,
- Retired, Driver 'At,

S.Ne. 7 1841, 48/2,
Subbalah Street
Sangllandapuram,
Tiruchi-620 001,

V.Sithan,

s/o Vaiaderi, Retirea.,
Driver 'A?!, SN » 17175,
D.Nc.24, Jeeusnﬁa Street,
Poondurai Rlad Ernde-2,

|

31;§c;350-t0'372 are-

anpiicants in O0.h.55/93,

vv. PPPLICANTS
o0 .Cﬂntd./—




() 49(;.>':_
. PlPaleni samy,
377,  S/o R. Angemuthu,
Ret-re,, Driver 'A?',
S.No, PTJ 10027,
Vallalar Street,

Municipel Colony Road
Erode~4.

NyProkiasanmy,
378, .S/o J.Arulanancam,

- Retired., Guerr ‘AT,
$.No, ‘5253, 12,
Kamarajar Street,

Nadar Nedu,
Vinayakar Koil, Erede~2.

- M.Pengasamy,
379 . S/n C.Muniea, Retirad,,
® Driver 'Af, 5p1,
. S.Na. PTJ 12449, 21,
Golden Street,;
Thangavil alias Munisany Posad,
Dharmapuri-636 702,

" KeMunusamy Naidu,
380. S/s C.Krishnasamy Naidu,
Retired,, Driver 'C!
AFG. 'B’ SeNa, F 611..“4,
D 5, Kaliyanna Gounder Thttuam,
“erundurai Raad, Ercde,

4 - P,Daniel Jayarai,
361. S/s Paul Pillay, Retlred,,\
: ' Driver 'B', S.Non.F 6441,
No,.400 B Rallue/ Collny. ‘
Ecode, - :

R, Manlckam '
282, s/c M. Argamuthu Naicker,
‘Retired.,, Driver 'A' Spl,
S.No. P 2901, 22/2s,
Chinna Nariamman KDll Street
Karungal Faslayam, Erede-2,

- R.Pongiannan, . " &1,Ne,. 373 to 383 ars
283, S/o Ramesamy Geunder, applicants in O.A. 60/93.
Retired,, Shunter, ,
S.No. P 7454, D, No.3/69;
S mmﬂagar, Cave&y 0. Fab,

samy, Retized.,
'.’_'S N..p \Jlsl
s, 4/3°0,
d5ar,
] layam, Salem. vue APPLICANTS
: : ‘-..Contd /—

L




T

- G.Kennien, -
~ . 8/a Cacindarejelu Naidu,
385, | Retired,, Criver 'Rt
. Spl., S.Ne. F 3042,
 NE.420 K, Reiluwey Culany,
Erode~2,

' R,Rengasamy, _
3g6. S/3 Remasamy, Ratired,
. Criver 'ct,
| S.Na, PT2 10238,
. Kelingarauyar P-layerm,
-1 Fudur Bheveni Post,
é via Erode-638 301,

S K.Gevindan,
387, S/o Kandha Gouncer, Recirad,,
v Driver rgt, S.Ne. © 94D,
i NQ»102 C Type Railuey Sulory,
| Erode-i.

I G,Nerayanasamy,

S/s Goindarajaly Heluu,
Retirved., Shunting Drives,
S.Nu,PTJ 19503, 38%,

Nadar Meds, Pronduzai Rezd,
Erade-2.

K7 Vargdharejan,

/e Karuppan, Retirec.
389, land A S.Ne,2122,
Thirumurugan Street,
Sastri Neger, Soede.

L

S V.Arjunen,

290. S/e Uenkatachalam, Retired.,

®  Guard 'R' S.Ne,12438,

- 38, Mamasivayam Streel,
Kellempalayam, Erode-2.

. F,Munisuemy, $/o fiuthu,
391, Retired,, Driver Special,
~ S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erede.

- N,Muthusamy,
387, S/p Ballappe Gounder,
* Retired, Driver 'BY,
' S,No,BD85, 1/113
Cdappalli, Cauvery R.S.
Erode. '

P.Visuwanathan,
7873, S/e S.Palanivelu, Retired.,
» Guard 'A', Spl.
S.No.7620, 324 '8!,
01d Reiluey Lelony,
Railuay Coleny Fost,
v Ercde-2.

£

... APPLICANTS.
.o ;Cont}d:. /"'




o e ey - e TR

394,

385,

396,

397,

398,

308,

400,

4Cc1,

. 51 W

R Venkataauamy

F_S/o R Remakri=hna Naldu,

Ret*red., Driver 'A!
Spl. S.No, P 28%2

126, D Reiluay c.iony,
Erode-Z

MeChinnappan,

S/n Muthusamy Goundev
Retlred., Shunt*er,
S,Ne’, P 6965
Odappalli, I dfevd 37,
Cauvery R.5., Exncn.7,

K, Chennimalai

s/e Kuppannan, Ret:rEﬂ.’
Shunter '8', 8.Ne, P, 3494,
Nethaji otxeet, ’
Kiilem alayam, Erodz-z,

K«S,Abdul Satha*
S/n A,Khader Sharle‘f,

-Retired, § DerBI 'R,
20

S.No, P 74,
Ambedkar Streat
Sastri Nagar,_E ode-2,

- M.Chinne CJVlnﬁan,

S/e Munhusamy, Retired,
Guard 'A! Spl.,

S.No.67%2, B 4o,

Htus1nq Unit, Sampath Naoa..
Erode-11,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired,, Driver 'Af,

S.No, B 1318, 26 B,

Kheder Nahideen Sah¢b Street,
Erode-~2.

N.Ramasamy 8/ Nelia Gounder,
Retired,, éhunter

S.No. ¥ 4230, No, 1/56
Puduppalayaw, Kattur,
Alampalayam Post, .

ReKeSubramaniam,

'S/o R,Kanniah Naidu

»Retired., Driver ‘A’ SnJ.

q.5117
\Kar?g»ﬁoédc

ukkan Thottam,
A%Mdg)/ﬁ. »\A '

oo+ APPLICANTS,
e cC.{ltdo/"




403,

404;

405,

406,

407.

408,

o,

410,

411}

ee 92 oo

F.Palanieppan,

S/o Pongis Gounder,

Retired., Shunter,

S,No.4019, B85, Gov1ndampalayam,
Alampalayam P, 0., Ercde.

KnNallathambi,

S/e V.Kumaresamy, Retired,,
Guard, S.No.15721,

1/2 Egst Street, AlewnaJA\an,
Ercde-P. :

P.S.Krishnan,

5/0 Subramania I er,
Retired,, Guard

'S, No. 11723 */sou
Chathaparam Pel.,
Kalpathy, Palghat-678 003,

R.Raghavan, S$/e S hppra,
Retired,, Driver fC*
S.No.4105, Alangode House
OlavakkLt Palghat~67% CU

g'i/dne 103! Mells,
HoV.D.'Melle,
Retired,, Oriver 'B37,
$:iNe. PIJ 10351,
Carevin -~ Rebinsnn Raad,
Palghat-678 014,

V.krumughan,

S/e Ryyapoan, Retired,
Driver 'B', S, Nn.2136,
Prasanthi, *Sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 GO09,

R Palaniappan,
3/0 Rengaswamy, Retired Guard
'C' S.Ne,1791, :

 Shaini Nivas House Ne.36/664/1

ﬁlangode, Dlavekkot,
Palghet-678 002,

~-P.Krishnankutty, .

/o Cheriathu, Retired,,

Guard 'C', S, Nc. 6093,

Pacinjakkare _House,

P.0. Rlzalur, ‘vie.lakkidi
' - 0679 30C2.

K«V.Ramanathan,

S/s K.V, Vlsuanatha Iyer,
Retired,, Guard 'A'm
S,Ne,13502, 2/137,

Neu Kalpathv P.0.,
Kalpathv, Palghat-ﬁ?B 0cC3.

' $1,N0,3B4 to 404 are

applicants in N.A.61/93

... APPLICANT S

oo .Contd./‘ ‘
. .




o

) 0‘. 53 »g}»c"_‘

. 2 Krlshnan | a
o : o Mayandy, Retlred.
412, DrlverY gpl., ’
S.No, F 1871
'Sai Nivas! Thekkeperambu
Puduppaniyanam P.0.,
Palghat-678 733,

T«P.Balakrishnan Nalr,
413, 5/. C.Sekharan Nair,
Retired,, Guard ‘'A!
8,No,10525, Mou*het Haouse,
Penkur1381 P.0e, vias.
~ Merkerai, Palghat-ﬁ"GETZ.

‘ KoM, Kunchu,
414. 3/® Manicken, Retired.,
* DOriver '8!,
Sihe, P 446:,
 Kallingal House,
Paruthipulld P.O.
Palghat-678 573.

3 P Reghddaukuttv
415, S/n V.Padmanabhen Ns
‘Retired,, Oriver &' Spl,
S.,No, P 6977,
Sarayl Puduseery P.o.,
Palghut-678 007,

VeK.Pemekriskrnzn,

416. S5/o0 K,Sankaran Nair
Retired,, Briver 'ﬁ‘
S, Ne,P 7791 Arupuzha
Cheruvathur ' House, Parli P.0.
Palghat~678 612.

KePoKrishnan,

S/o Sankaran Neir, Retired.
417, ’ ’

Guard 'B', S,No.6766,

Venkatesuara I1Yam,

P.0.Pampadi, Via. Tiruv1larala,

Trlchur Distr1ct-690 597, .

K.Vasu, S/o Kunjunny, ,
418, Rutired,, Godée-dhunter '8',
S.Ne, P 5301 Venkalathodi,
Melepuram, Ulavakkot P.0O.,
Palghat-672 002,

R Ko-oan, S$/o Raman,
tiredexlriver 'RY,
' ”&w%o ’ﬁlm\&
é«k@kﬁéran&uhnath House,
& ¢Kakkafdi K. 0%, M{S.S.Engg.
" c°11§%* FeZdhat-678 008, ... -APPLICANTS.
; £
\ : . Py -Cont-d.'/—
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423,

424,

425,

4286,

427,

42e,

K.Belakrishnan Nair,
$/v T.Govindan Nair, Driver
'8Y, S.No.P 74k9,

- Thekkumcherod P,0.,

Vadakkum Mangalem,
via, ﬂttappalam, Palghat Dist.,

P.K.Ramachandran, $/o0 Kannar,
Retired., Guerd !A!

S,No. 7192, Alangcd Housa,
Olavakkot, Palghat-678 007 .

KeBalan, S/0 Kennen,

Retired,, Guard !'A°

S.N»,6121, Sri Narayanji

Nilayam, Alangod, - '

Olavakkot P.0., Palghet -
' 676 00z,

C.Krishnan, $/o0 Chupra,
Retired Asst, Guard,
S.N0.6333, Kalathilfiouse
Rlangodé, Olavakkot P.0.,
Palghat-678 002, :

ReKrishnan, 9.Nc,6767,
Rsst, Guard., Ramelan,
Krishna Nivas, Rlangod,
Olavakkat P.D,, Palghat,

C.J3.Coelho, S/o F,Coelho,
Retirsd., Guard 'Af! Spl,
S.N&,14493, Chinnammal Street,
Noorabad, Fodanur-649 023.
Coimbatore Dist,

K«.Dhanashu,

§/0 KuM.K.Gangalya, Retired
Oriver 'A' S.No.P 6804,
147/A Anthonipurem P.O.
Suramangalam-635 005

Salem.

S$1,Na,405 to 427 are

KeMayan, S Kandu
ay n’ /0 an ] applicantsl in 005062/93.

Retired-, Guard(B),

S+No.1218, Kozhangottil House,
Athirked, P.0.Gandhiseva Saden,
Perur, Palghat.

R.Laxmanan, S/e E.C.Rengesairy
Naidu, Retired., Shunter
Piesel, $,No,.9514,

No.S, "Keeraikare Strest,

Ercde-1. sse« APPLICANTS
v ‘

»--Cohtdo/-




T s

429,

430,

431,

432,

433,

434,

435,

436,

N. Sengodan,

S/o Nenjeppa Gounder,

Retired, Shunter,

. Loco, S.No, F 5250,

East Thotflpalayam, :
Door No,431, Kadachanur Uillagn
Pallipalayam—ﬂ.

V,Perumal I,

S/o Venkatasamy Naidu,
Retired, Goods Driver,
SyNe. V 47 3,No.91 C,
Leighbe7aer SuramaHgELﬁW
Main Road, éalem-y.

V. Kumarasamy, $/o Jelapre
Gounder, Retired, Shuntar'3?!,
S,No. P 4433, Vo..1g '
Alampalayam Post Froden6q

S.Velappan, S/o Sengcda
Gounder, Retired, Shunras/
Locc, 5. kn._P4?92 7/3=%1,
Pullamarathu House, ,
Gevirdanpalaysm,
hlampalayam FP.0., trode-3,

P.Kolandai Ggunder,

$/o Palsni Gourdsr, Retired.,
Fireman 8, 3.No,P 5u62
Elyﬂjadaynﬁanﬂb&uﬁtrestp
Nedérmedu, crode-2,

#.5engoda Gounder,
5/0 Marimuthu Gounder,
Retired., Fireman A,

S.No.P 5041, Alempal aYam,

Pudupalayam, Pariakadu,

: Palllpalayam, Erode-6.

S.Versdharaja Mudaliar,

5/0 Sundar Mudaliar,
Retired,, Rssistent/Biesel,
S.No. PT] 10158, 104/0
Railuay Colony, Erode -2

K.5engoda Gounder,

s/c Karuppanea Gounder,
Retireda., Driver ey,
SﬁN 8 N0¢31C C TYD s

' R zd @m%y“@@ nmy, Erode-2.
S Ny

sst\%&uard

J a
PS

ﬁxS/h Ramasamy Maidu,

Psﬁéﬂajojl s St aet;

.se APPLICANTS
.---Cﬂntd./°

¢
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438,

439,

440,

441,

442,

443,

444,
445,

446,

- P.N.Balakrishnen Nair,

* e 56 e

S/o Remen Pillal, Retired,,

. Guerd, %,No,6966,

- Mangeleth douse,

Nedungottor, Shoranur,

 Pin-679 121"

K.Narayanan,

$/o K.Unnaman, Retired.,,
Driver'A', S,No.%925,
Karamenna House,
Vadanemkurussi, P.0.,
Vadanam Kurussi, via..

- Shoranur-1.

" M.Chinnan, $/o Raman,

Retired,, hsst, Guard,
S.No, 7040, Manichithodi House,

~ Nedungotur, Sherarur-1,

- T.Velukutty, S/o T.Nerayenan,
 Retired,, Driver's!,
. S,Na,P 5776, Thuvvakkettil

é,K.V.Gopinethan, $/o0 Kumaran, | 51,No.428 to 442 are
. Retired., hsst, Guarc, . applicants in 0.k.63/93;
- S.N0.15447, Kallozhi Vattathédi .

- Railuay Colony P.O.,
- Erode, :

' Railway Colony, Ernde-

House, Nédurgottnor,
Shoranur-1, Falghat Cistric,

House, Peruthipra, Shorarnr -
' 679 121,

R.Balaraman,

S/o K.Rejamennar Naidu, _
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,

Ve Achuthan, :

$/o Venketaraman, Retired.,
Driver 'A', S No,B8221,
Reiluay Cnlony, Erade.

C.T.Hewett, S/o0 A.M,Heuett,
Retired., Driver 'A' Speciel,
S.No, P 2942, 278-H-Type,

638 00z,

M.Chellappan,

S/o Muthusamy Gounder,

Retired, Driver!s!'

S,No.P 5774, 31,

Thiruchengaodu Roed, : :

Pallipalayam, Erode, » ees APPLICANTS,
«+.Contd. /-

¢

‘E.%,ﬂ« .



Lo ..157”.;fi
. D/D.Rozsriu
_ S/o P.D,Rozario
447, Reotired,, Drivar 'A!
. Specisl, S.No.P 3029,
30 B, Sastri Nager,
Erode.

., KsMerimuthu,
4B, 5/0 Karuppanna aounder,
*  Roatired, Driver 'A',
S,Ne, P 5333, N3.36
Kesipalsyanm,
Annadural Strbet, Erooe,

K., Palenlappen,
448, 3/0 Karuppannan, Retire
* Assistent Guerd, S.No,”
9 Sadayan Palayam,Road‘
Sasthri Nagar, Erode,

Uuy
C‘SS,'

. V,Ramasamy,
450 S/o Velappa G#urndar,
* Retired., Loco Shunter,
S.No. &919 Pallipalayam,
Rlampalayam P.0., Ervde,

P.Kandacamy,

451, 5/0 Paramasiva Gounder,
Retireu., Shuntar
S,No,P 9405, Nc, 442
Alawpalayam, Palllpa]evam.
Erode,

... C.,Paleniappan,
452, S/o Chinnathembi, Retired.,
Shunter, S.No,4379,
East Tholllnalayam,
S.P.B.Mill Colony,
Erode.

A M.Dakshinemoorthy,

453, S/o Manickam, Retirced,,
Driver 'B', §.40, P 9511,
Kumaramanqalam P.0,,
Thuthiputtu, Pin.-635 811,
Ambur (N.A.ADist)..

: N.Balakrishnan,
454, S/o M.Narasimhan, Retired.,
GLard tpt, S$.No,12819,
NHB Flat,
Nagar, South hvenue,
&\55@5' Medras-600 041,

vm'a a

”t E?k%h Retired,,.

a1 GQ@;'3 S.No,14373,

Len hiﬁﬁreet

‘g@; Rall‘da' CO"OT. D'O. '

ees APPLICANTS
.eeContd,/~

" .




456,

457,
458,
459,

460,

461,

463,

,ook 58 ‘.

P.S, Sanjeeva Rao, :

8/o P.N,Sarvothme Rae,
Retireds, Guard 'R' Speciel,
$,Nn,12522, B,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

k.S . Abdul Jabbar,

Since deceased by Legal Repr2sentetive,

Smt.Heerajan, 67,
Kovalam Street, Teachers Crliny.
ERODE - 11,

R.Narasimhapr,

S/o N.,Rengasamy Neidu,
Retired,, Driver k' Spociel,
S.No, P-6978, Shastri Negar,
Kamaraj Street, Erode.

R.Thangavelu,

S/o P.kengasany, Rethed,,
Guard 'A', S,No.1091¢&,.
498, Rgrahara Street.
Ercde-638 GO1,

‘K, Palanisppan,

5/0 Kendappa Lounu

Retired,, Driver °'

8,.No, PTJ 10070, Dr. No. 16/MS,
KRPD Road, Karunkaran Medu,
Pallipa]ayem, Erode--628 0C6,.

k,James, S/o j.ﬁrnk esuziry Pillzi,

Retired,, Driver '&!' Spl..

S NC!. P 9819 8/13' :’Qe\ “""\f)"’

Rangam Palayam Post,
Erode-638 009,

R .Karuppannan,

S/o Rppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappsalli, Palllpelayam,

.Erode-ﬁ

N Sengodan, S/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliys Palayam,
Kadachanallur Post,

Erode-6.

v

S1.Nos.443 to 463 ere

' qppllcants in D.h.64/93

ees aphLICANTs
i .:.Contd /"




4‘ 64'.

465.

466.

468.

469,

470,

K.KeKrishne Iyer,

S,/0 K.Krishna Iyer
Retired., Guard/A épl, -
5,No.13745, Chembel Village
P.D.,'Kottayi,‘Palakked,
Pin 678 572,

Mm.,Veemban, - |

5/o M.Nekelan, Retired.,
Loco Shunter, S.Me,F 5323,
Mullathody House, )
Kariangode,P.0. Kottevl,

‘Palekkad Distrist.

C,Gangadharan Nair,

$/o K.Kunhen Nembiar,
Retired., Assistant Cuard,
8, No,1864, Lakshmi Nivas,
poDchthiperiyafam,
Palghat, Pin-€78 723, -

G,Parasureman;
5/o P.Gopal Pillei,
Retired,, Driver 'B',

S.No,P 306?,'“'ar88dathi-Nivusw,

Rayappan Sireet, P.J.
Thabhemangalam, Falghat-
678 102.

C.Naraysnan,

s/o A,Chendu, Retired.,
Driver ‘A', S.No.P 7479,
tLeela Nivas', P.0O.

- Pudupperiysram,

Palghat-678 733

K,Raghavan,

$/o M,Krishnan, =
Retired., Driver 'A!

Spl., S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. '
(Kotteyi, Palghat-67% 572 ).

P.K.SIVasankaran,'

5/o P.C.Krishnan, Retired.,
a9ty 5+ N0, 14108, o
x%

Red, Lalapet F.Cuy
., Tamil Nedu,

ve e

APPLICANTS
 e..Contda/=
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472,
- Abhilash, Revipuram ,

473,

474,

4754

..’7“ L

T.ReUnnikrishnen Nambier,
S/o Remen Nembier, Retired.,
Guerd 'B'm S,Ne,9791,

Kechi-16.

K.V.Sarasuathi Amma,

W/o Late K.Balakrishria Menon,
Retired,, Driver,

S.No,P 3512, Kallazhi House,
Pudussery, Cheruthurutny.

A, Kunhikrisknan Neir,
S/o P.K.Sankaran Mair,
Retired,, 'A' Grace cuesg,

' S.Ne..9685, Krishna Vihiar ¢.0.,

Peruthipulli, Palghat.

A, Marimuthu,
S/e M.Prgsmuthu Naicker,

Retired, 'A' Spl.,

S.No, P 3574, 109,
Dhanalakshmi illain,
Kumaran Street,

Kavungal Pelayam, Erede-J.

M.Natesan,

S/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.C. 1612,
I.C.Police Quearters,
Dhanvandhiri Negew,
Pondicherry,

Go.Kekbdul Sathst,

S/o G.Khader Badshe Sahib,
Retired Guard 'A' Spl.
S,Ns, 111786 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,

 8/eChinnakesavan, Retired.,

Driver '®! S,No. J3/M 1297,
176, Mendspa Veethi,
Erode-1.

M. Ibrahim Khan,

S/o E, Mohamed Khan‘

Retir=d,, Driver 'AT,

S.Ne. P 3028, L 245,

Shemshad Menzil, Perear NegeT,
Eresde-1,

S1,No.464 to 474 - ere
srplicents in 0.h.65/93,

... APPLICANTS
200 CDﬂtd./"‘
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481,

482,

483.

484,

485,

486,

487.

e5

C‘)q { P
: 3 )

Pe¥';

\\ Re w§9d;,
GNs., Noﬁ,ﬁkeips D,No.5,

L Marudappan,
$/o Ls =kshmanan, Retired
Diesel. Shunter SiNo.V, 85,
93, Thiru V.K. étreet
Kollampalayam, Erode-Z.

G.David, S/o D, Gabriel
Retired
S.No. P 2269, 223,

Sastﬁrl kagar, Sadayen
Palayeam Road, Ercde-2,

C. bubrcnenlan, :

s/o B Cninneppen‘

Retired,, Guard 'h',

Spl., S.No., 12327, Plot 31,
16th Fvenue, Bany Nager,

‘Ambathur, Madras-60C 0313,

C.Arokiasamy,

5/0 P.Chinnapnan, Petirec,,
Drivar 'A' S,Ne. P 2175,
D.No.77, New Street,
Erode-1, .

K.Falaniappan,

- S/s Kandeppa tounder,

Retired., Driver 'A',
S.Nm, P 7882,
Alave Gouncer Kadu,
Manianur, Salem-10.

C.Rengasamy,

5/0 R.Chinnasamy \a*J,,
Retlred., Driver ‘A!' Spl,
S.No, P 2831, 32,
Ghotsethottam, Udumalpet,
Pin-6&2 126,

S, Abdul Kereem, :

S/o Shaik JamaludPen
Retired.,, DOriver Tht Spl,
S. No.,P 2825, 30 Burrah

. Sghile’ Street Mount Road,

Madras=2,

R.N+Govindarajalu,

Nere.. s AB61
1h1ruEDvan m, Kumbekoram,
Jeg

SA@nRu arayanasamY Naidu,
//yf¢§LEE§\§\\\Dr1ver, R' Spl..

B Rl

%#3/@ Late} Kg/ .Anthonysamv,
4 fiver 'B',

S‘gthgiéwagar Pillayer Koil

ETEEt, Erode.

Oriver 'A! grade,.

51.North Strect,

$1,No.475 to 487 are
appllcants in 0.k.66/93,

i

vse RPPLICANTS.
. .-.antd. /-



491,

492,

e

Kannemal,

W/ ' 3%e K,Singoden
Retired,, Driver ral Spl.
5.No, P 6826, '
Maligei Natesen Stores,
Nadar Medu, Poonthurai Road,
Erode,

N,Zeayalakshmi,

W, Late P.Pngamuthu,
Retired., Driver 'R',
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandepuram,
Tiruchireppalll.

G.Ahilandsm,

W/o Late T.Govindan, Reiired.,
Driver 'A' Spl,, S.Mo.F 4655,
No,74, Vandikaranthotiam,

Koll empalayam, Evcoe-2.

R.Jaya, W/o Late V.
Ramalin?am, Retired.,
Driver 'A' Spi.,

- S.Ne. P 3789, E0 2E%

493,

'H! Type, Railuay Colony,
Erodes

Dhanalakshmi,

W/0 Lete S.K.Sivgprakeser,
Retired,, Driver 'A!,

Spl. S.No.P 2895,

ED 352 B, Reiluay Colony F.C.,
Erode., '

Parvathi Sekthivel, :
W/o Late M. Sakthivel, Retired.,
Diesel Assistant,

S.No. J/M 648, 422 H

Railuay Colony, Erode,

Nallemmal,

/o Late C.Tholasiappan,
Retired,, Driver 'C',
S.No. P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, ’

/o Late K.Raja, Retired.,
Driver 'C%, S.MNo. V 227,
212 F Reilway Ceclony, ..

V/ Erode,

«veo APPLICANTS.
1¢.C0ntd-/‘

RS 2 e e e




v'497o

498,

499,

500,

501,

502,

503..

Sl s.«i\‘-. J/m 818,
-ED 194 o, Ralery Colon{,

;u 63 e

Sampoornam,
W/o Late P-Arumughem,
Retired., Driver A,

Erode.

S, GeeJa Bai
U/o Late M, éanesan,
Driver 'A' Spl.

S.No, P 2894, D.Ne.16,

Lenin Street Chursh Med
Reiluay Colony P.O.,

Erode,

Pappa, 31, Mo, 468 to 499 are
/e Late K. Krlshnan‘ applicants in 0.A.67/93,
Rekired., Criver 'CY,

S,No. P 7945,

Nooppanar Street.

- 01d Sudremangalen,

Salem-635 005,

P NOALOKiBﬂdmy,'

S/o R.Muthu, Retircd.,
Driver '&' &pi1,,

S,No, P 1718, No,752,
5th Mein, 8th Fross,
M.C.Layout, Vijayanegsr,
Bangelnre—do.

N.Marappa Dasary,
5/0 Narayene Dasary

:'Detlred., Driver '8‘
. 54Nu,P 8083, V3/48,

Peria Vadagampatti
Vie., Danishpet R, g,
Omaiur T.K., Salem District.

Pushpavelll,

W/o Late V. R Velusemv. Retired.
Diesel ﬁssistant

S,No, 3/M 1242, B, No.64,
Vavooce Street

Kollampalayam, Erode 24

M.Kannian,
: S‘U'KTS%M&QQBlalmULhU,
iver 'B!

f/f}é% Pdéry,
. /é? <N, V"SQ O8N0, 15 F/3

L& Exmsefy ;;5 Colony.
, #( Ousia ) I¥ruppur,

504, *

\\

N

U P
et A N
% s_{;‘? ) _-4

v\5/0 Ko V o pauf;
cﬁ‘ﬁrd 74
N 1/§ﬂ;S€ED A’Colony,

@éhntony

fRetired,,

RS Spl., S.No. 1%212,

wb-Fa11: ands,

v Salem-636 016. ... PRPBLICANTS

. oicon:tdo ./"




505,

ﬂdo 64 ,.

A.Krishnaswamy Neidu,
S/o N.Arumanathe Neidu.

' Re*ired., dpl, Grade Guard,

' S,.No, 14310, Kandampathy Puut,

506, |

507, | P

Salem-636 005.

P.K.Sulecheans,

U/o KeM.Paramesusran,
Retired., Driver 'C',
S.No,P 4800 ED 397 B
Ralany Colony P 0.,

.- Erode-2,

P«k.Raman,

' S/e A. Paththcrana lysr,

" Retired., Guard 'B',

508,

| S.Ne.15243, Dhsnalaksnm} 1lem,

Upstairs, Near TemplP

. Subramania Nagar, Salem-5,

K.5.George,

S/o K,Simpscn, Retived,,

Passenger Guard,

. 8.No.13413, Piot No.a2,

House Ne,157 A,

51Th‘rUVakaVardanur.

509, .

Sglem--636 0OCS5,

RsVenkatesuaram,

- 5/o N.Ramanirthem, Retired,

Guerd ’A' S.No, 15853,
5/431, Amnﬂdhk"“ Negar,
Jagir Rmmepalayam P.O.,

: Saglem-5.

518, |

511,

512,

513.

%

C.Fongia Gownder,

570 Chinnaeppa Gouwnder,
Retired,, Lecc Shunter,
S,Ns, P 4374 Perie Mottur,
Jagir Ammapalayam P.0.,
Salem-2,

KeS.Somasundaran,

5/o0 K.K<Subha Rathinam Iyer,
Retired Cuard 'A' Spl, :
S.Ne,6711, No,75,

Uinayakar Koil Srd Street,
Moolepalaysm, Erode-2,

Julie, W/o Late S.Baggyssamy,
Retired, Driver ‘A’ Spl,.
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore,

Ka Kandasamg S/o Karupperinan,
Retired,, Pssistant Guard,

S,No.161€3, Ocdsikinsthuputhur,
RamadeVam P.,0., Ramadevan Viilage,
visa,Kandanpelsysm, Nemekkal Taluk,
Seglem District,

Vvaeg. RPPLICANTS
-...Contd./-




515,

516,

517.

518.

519.

520.

521.

ce 65 ou

S,Kosalal Chandra,

/o T.5.Suaminathen (late),
Retired.,, Guard ‘'A' Spl.,
S, No. 7619 ED 353 A,
RaiIUay Colony P. 0.,
Erode-2, :

1

P Plamelu,

U/o Late Falaniappan,
Retired., Driver At

Spl. S.No,P 2893, B 18,
Jeeve Ne gcr, Rengampal a\ar
Erode-3

C.V.Nerayanan,

5/0 C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,

Mythri, South Bazar,
Payyannur,

Smt. R.K.Parvathi,

/0 rate K.S.Ran ase:\,
Retired., Guard Hp1
S.No. EA 1424, Elayo Streat,
Subremanld Nagar, Salem,

v Regupathy,

S/c S.Vajiravel, Retlred.,
Driver i Spl., C.%4,
Kannan Nagar, V.0. C. kaoar
Post, Thanjavur—613 007,

R.Mghaboobkhan,
S/o A.Rahimankhan, Recire.,
Driver '&! Spl.,

§,No,P 3053, No.B82,

Renganagar), Suramangalam,
Salem-5,

M.Chinnu, $/o M.Mechery,
Retired., Driver ‘ﬁ', ,
$.No, P 2815, D. WO._u,
6th Dherme Nagar,
Suramangalam, Sslem-5,

A.Abdul Uaeheb,
S/o S.M.Abdul Azeez,

5 2”k K&
N \S8 GQKhada éﬁ ‘hideen, Ret"red.,
N\ ”nggve S.No.P 27156
rect, 01d

. @PNé’hrsu |
Stxemergalam, Selem-6%6 305,

., Driver TA! Spl.,

Suf LY L?rj

hi.No.520 to 517 are
opplicents in O.A. 68/93

" eesRPPLICANTS

. .alontd, /-




523,

524y

E.. 65 .4 s

M.Ramesamy,
s/o Nunusamy Retired.,

3 5hunter(Loco3 S N& PT] 10196,
- D.No.122, Peryar Street. 0Old
' Suramangalam, Salem-S.,

525,

526.

529,

5304

531.

527,

K.Palani, $/0 Kolendai,
Retireds, Lsco Shunter,
S.No,P 5256, 5/89

Rnna Nagar, Jagir Rmmaoaleyam
P.0., Selem-636 302,

K¢Govindasany,
S/o Kendasamy Naicker,

' Retired,, Loco Skurrer,

tgt, 5,No.P 9477,

- D, Nc.21 Bharmanagar

3rd Streetq Szalem-5,

K.Ramakrishnan, 5/c P.Kuppan,
Retired., Driver 'A' Spi.,

S.No,P 2764, 4/85,

Lakshumi Illam, Janir
Emmapalayem P.0., Salem-T,

M.Rnnama lgL, S/0 B Muthu,
Retired,, Driver ‘A!
S.No. P 5192, RN, h/a,
Pariyag Street, 01d’
Suramangelam, éa’Pm-a.

Periannan 9.,

S/o Srcerzryan, Retired.,
First Fireman, 9.No.P 74%
15, Marilemman Stroet,
Solam Pallam, Selem-5,

P,Subramani,
S/o Peleni Gounder, Ret*red.,
LotpiShunter 'B',

' S¢No. P 7455, Pillar Street,

Solampsllam, "Salem-5.

M.Arumugem, S/e Marappa Gouwnder,
Retired., §hunter ‘',

S.No. P 8078, A/65 Kesl Street,
Ariyagoundar Patti,

Sursmengalem P.0., Salen-5,

M.Chellakannu,

$/o Munusamy, Retired.,
Loco Shunter 'B!,

S.No.P 7946, B 39, back of
the Ram Theatvs,
Suramangalam,

Salem=5,

©v.. APPLICARTS
.y ,Contd o'/"'




533,

534 ®

535,

536,

537.

538,

“P Jaganathan,

L ;; 67;;.'

S/o R.D.Ponniya, Retired
Driver 'A', S,Nn,5551,
D.No.50, Nuniappan Street
Kluhipalayam P.0., -
Salem-S._ :

A,.Perumal,
S/o B.Hanuman Retlred
Loco Shunter ‘B‘
S,Ns, P 8079, 131 R,
Raiany Colony, 0l?~
Salem—S

R.,Ammssi,

‘S/o K. Raman, Retirzd,,

Driver 'A' Spl,

S.No. PT3 10057, U, No.BY,
A Masque Street,

0ld’ Suramangelam, Saler
Pin-636 COS,

V,Kandasuamy,
S/oc Vellaiya Gounder;
Retived., hsstt, Luard,

-9.,No.7246, Thirumagal acffs

D.No,133, Bedipaickan Fntt-,.
Salem-—S.

Yesoda,

/e Lace T.S. Srl"lh8°PF
Retired,, Oriver 'A! hpl.
S.No. P 1846, 10 Nehru Street.
G1d Suramangalum, Saicm-3,

Janaki Thailammsal,

W/o Late A Arjunen, Retlred.,'
. Driver '8, 5 No,P 3080,

4/248 A, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

Peo V.Pachamuthu,

S/o P.Velusamy, Rctired,

Guard 'A' Spl., S. N..1223

~ 386, Sakthy Vinayagar Koil
Street, Peonthurei Road,

Er.de-2,

¥ Spl.,
.\'M 36 , .
Rlagepuram,

N‘vfngasary Retired.,

er'kivipakkam, Ambsthoor,
Madras-53.

(« pl‘ io. p .JUS’-,
f.8/2, IInd Cross Stveet,

3i . Nmr,518 to 537 are
applicants in O.ke -
No.69/93,

... @PPLICANTS
ce .Contd. /"



541,

542,

543,

544,

545,

546, |

547,

548,

Retired., Driver 'A‘,

»GUard JA', S.ND.1937’

) 6‘;..

R.Thirumelei, : - T
Renresented by Lokanayaki '

as Guardiamn,

§/0 R.Rengasamy Naidu

Retired., Driver !'A! épl.

S.Ne, P 2864, 2 A North

Vellalai Street,

Pandamangalam, Worivar,

Tairuchy-620 003,

M,Anthony, : :
8/e¢ L.Mathaiaimuthu

Spl. S.No.303%0, Nu 518,
Netaji Road, Marapalam,

Erode-2, |
Saverinayagan &, &1.M0,538 to 543 are applicants
8/0 hrokiam, Recired., in U.A,Nu,70/93,

Rssistant Guard,
S.Nn, 7122, UWest
Marlanathapuram,
Dindigal-6.

V,Achuthanh Nair,
S/w-P,Narayenan Nair,
Retired Guerd 'A‘ Special,
S.No0,7628, 5/1584 'Anugrah!,
Rsokepuram, Caliw@t-673 Col,

. T.Kunhirzman,

S/e Narayenan Nambiar,
Retired.., Guard 'B',
S,Nm: 6302, "Kuttiyil House,
P.0.Meladi-673 522,

M.Viswanathan,

S/o K.Belakrishnan Nair,
Retired., Guard 'A' Spl,
S.No.15164, H.No.1/4599,
"Rswathi® tast Nadakavu,
Calicut-ﬁ-

T.P.Padmanabhan Nair, V
S/o T.V.Appu Nair, Retired.,

Usha Mandir, P.0.Mankaiu,
Calicut-=673 007,

K.Krishpankutty Nair,

S/o Unnichathan Nair,

Retired,, Guard 'B',

S.Ne.1502, Vadakkeyil Houzs,

PeOs MeI.E Kunniemangalam, =

Calicut., . ) see APPLICANTS
...Contdl/-




549,

550,

551,

552,

553,

555,

{ ;r§i’

Q \

ﬁ K 4@“

v.. 69

v RagHeVan Nair,

S/c Gzvinden Nair,
Retired,.,, Brakesman,
S,Nc, 3024, Ragheva Nives,

Chlramangalam, P.0.Neduva,

Parappanangadi, Malebar.

U.K.Bheskaran,
S/o U.K.Velu, Recired,

Guard 'A! Spl,, S.No.76Z7,
Urpakandy House, P.C.Tarnur

-6?6 302,

KeCsGnvinden Nair,

S/e .C.Raman Nair, Retirec,,

Driver '8!, §, No.?185,
tdavath House,
P.0.Thalekulathur,
Calicut - 673 317.

K.Chendukutty,

5/0 K.Chexkku, Retired,,

Asst.Guarc, 5.Ne, 1610,

Koyimdxand) House,

PeDeElathur, Celicu’-
J7’z r‘Uso

. T.Subremanian,

554. .

S/o P.Mumdan, Retired,,
Guard 'A' S,Ne, GP ‘688
Menickam houce,
Near WUater Tenk,
P.O.Puthiyera, Talic,t-
673 (04,

-

KeKeParamesuaran Nalr,
S/o P. K. Esuaran Na’r,
Retirea,, Brakesman,
S.Nn,.1466G, Kulangsers,
P.0.Lakkidil, Pelghaz.

AR, Achuthen,
S/c N.Koudan Neir,
e$§med Guerd '.',

\,ADQVNq?\\ 144 Sre=ualsan,
"ﬁenkama\p 0., Pe_ghet -

% 678 613,

®

émm%l

remanﬂ /S, No, P £819.
DONe. 37/ 5.K.C.Reed,

\G; ‘V“Sdﬁam ”%hi Nall rcaa,
E

de‘1638 009.

e ¢

S1,No.544 to 555 are
applicants in 0.h.71/93,

éaﬁyn L?te t .Solemen, Recired.,

... APPLICANTS.
.‘..Contd./-



e 70 [N

‘J Kn“thappan,
, '~ 8/o Kelleppe Gounder,
557,  Retired; Shunter 'B!,
~ 5,No.P 9453, D,No,110
Arupnu Meles neer,
pelpass Road,
Poondurai Road,
E . ode-2,

. M,Zulekhshi,
ccg | W/e Late S.K.Sysd Rnanac,
* Retired,, Driver 'B!,
. s,No.PIJ 10125, L,288,
. Periyer Nager, Houszino Unit,
. Erode-638 001,

- S,Arunascnalen,
559.. S/o A Subie Pillsei
Retired,, Guard 'A‘,
Spl. S.No,8995, D Nc. 7,
New Street Lehe, ~
Trichirepally, ¥.C,-€00 O0Z,

- N,P.Vadtvelu, ‘
. S/« Pennusemy, Reti.e.,
Sﬁoﬂ' Driver fB', g.No.V/ﬂ? ‘
" Netchipeleyem, L.Puthur(P.0;
Erede-6368 002,

- C., asupethy,

- S/o T,Chinnegamy Desiker,
561. , 1gaamy De
Retired., Guard 'A
S.No.12152, 73, Kosamads Stre=t,
Tiruvaennemalal #.J.,
Tiruvennamalei, N.h.District,
Pin-606 601.

! M.HsAbdulrahimen,
562. 9/r Mahammed Hussein,

' Retired,, Driver 'R!',
S.No,P 2294, Mannerkulam,
Near Indien Overseas Benk,
Tiruchireppally-620 020.

| KeNatchimuthu,
565,. S/o Keruppan, Retired.,
Fssistent Guard,
S.No,7118, Perissamy House,
Palamapuram, Five Reod,
Karur, Tiruchy Dist.

M.V Faulrej,

S/o M.Vedhanayejem,

Guard 'B', (Retired), _ ’ ‘ ;

5.No.13856, Arul Illam, i

1117, Cauvery Nagar, ‘ . E

Kulitalei, Tiruchy-3535104. . .o+ APPLICARTS
v/ -...Contd./-

564,




[ 38 J 71 * e
K M Devanathar,
S5 S/o P.Meenakshisundarem,
. Retired,, Guerd 'A! Spl,,
5.N0.10438, No.222,

Lenin Street, Railwey Cclony
P.0., Erode-2,

<,John,
566 5/0 A.Suemineths Pilled,
* Fetired,, Guard Spl.,
S.No.14326, No.25,
5th Cross, Paramasivaniic:n,
Lalgudi, Trichy District
pin—621 6{]'1 .

-+ V,Srinivasen,
567 5/0 R.Venkatarams Iyer.
e Retired Gusrc 'A' Spi,
3.No,9456, No,18,
Dr.kmbedkar °oad
Bhuvaneswari NaQ?r,
Caimbatore,

te

: ViMarimuthu,
568, : s/o Venkattacnslam T.,
Retired., Driver 'R!,
S.Nn,P 2465, Kalliksdu,
Omalur Pest, Jalem District,

E.Periasamy, /o0 Ellappan,
569 . Retired,. Rsst. Guard,

S,No, 7545, Avinashi,

Coimbetore District,.

K.,Ragothame Rau,

570, S/o KeKuppu Rao Retired.,
Guerd 'A', S,No.10694,
Plet No, 80 Flat Nc.83,
Kalyan Nagar, Sanjiva’ Reddy
‘Nagar P.0., Hyderabad-500 038,

KeVeMohan,
571, - 9/o0 P.Ke Varatﬁara?alu
: Retired,, Driver 'A! épl

- SaNe.PT1 10372, 19/8,
xfw}Lgﬁgﬁhankoil Street,
Z:ﬁv Salem§>b§a-636 00S5.

4

s ‘T'Eﬁ%gi " )
” o o o M imidkean, Btlle-,,
aﬁ? ﬁ*ggel skﬁﬁbtent
\ %%573 Nariaﬁmnnko*l Straet,
5 \ S GL'h)em—ﬁas /BCb
AN JJ,
4Lﬁf:ﬁariammal
573 \Jg%cftate P Nurugasan, Retircd.,
Guared 'C', S5,No.16321, 46,
Bnne Street, 01d Suramangalam,
. Salem—S.
v

3]1,No,556 to 570 are

applicants in‘U.ﬁ.72/93.

. ... RPPLICANTS,
r-' c'Jﬂtd- /"



t

~
; e 7’- e
¢

K.HoRahima,

14

U,e Lete C.Nagasundarén,'

574, )Retifed Diesel Assistaent

's,No 3/M 497, 30, Nehru §treet,
'01d Suramangelem, Salem-5,

' Krishnammel,

575.

W/e Late Kontﬁan,

' Retireds, kssistant Guerd,

5,No.6058, D,No,5, Meieesh

 Street, 0ld Suramengalem,

- Salem-5.

576.

577()

5784

Cataerene

| W/o Late 6yK.Peter

Retired,, Oriver ‘A',
Speciel, S,No. P 1796,
130 & Anthonispuram,
Suramangalam, Salem,

N,Geapalasamy,

S/e Nareyapasamy Reju,
Retired,, Guard,
S.No,13008, HIC 238 F
Hausing Unit, knna MNager,
Trichy-620 01S. '

N, Kupp=n,

S/c Nerayana Naiker,
Retired.,, Firemen,
S.No,F 2423, -%/182,
Sivathpuram P.0., -
Salem, Fin.636 3C7.

@5vindammel

S1,Ne,571 to 579 are

W/o Late thrumugam,' applicants in 0.ko73/93

Retired,, II Firemen,
S.No, PTJ 17449,
Ammapelayam, Salem.

* ‘Warayee Fmmal,

W/o Late R,Thangamutnu,
Retired,, Driver 'B' Grade,
s.No, P 9437, 60 Z, 33h,
S.K.C.lead, Er0d9—638 009.

Kousalyay

W/n Late C,Ponnusemy,
Retired,, Cuard 'A',

Spl. 5,No.15313, 30,

LIC Nagar, Meslepelavam Fele,

Erode-2.
v rode

. hPPLICANTS,
.,..COﬂtd./#




" \\

» '730 L]

E,Ramen, S/o E.Sami
: Retired,, Driver ’C‘,
582, - S5,No. P.-4242, Edathottethil
: House, P.0,Kadalundi Nagaram.
Malappurem District,
Pin-676 312, Keralsa.

- K.Remen,: S/s Chandu,
© 583, Retired,, First Fircman,
S,No, P 7147, Vakeeri
Meethel House, F.0-,
Palath, (via)Kakkodi,
Pin - 672 611,

| MrSOB-SBTOjini:N/oALaia 21, K.Bladiechelam,

s ??dmﬁiiiﬁéﬁg§§22'» © §1,No,580 to 584 are

. + c 3 ) . . . - . ’
Nidemangalam P«0. spplicants in D'Af74/93°

LR L.Vasudevan Nair,
585, -:8/w N,Gopelan Ngir, Retived,
: . Gyard  'A', S5,Nn,7519,
"Sokhalsyam®, C/c Statien
-Master, Vaniyamkalam r.il.,
Malepuram District,
Pin - 679 335,

M.Kutty Malu,
S/n Lete M.R.Senkaren,

. Retired,, Driver,

. 9,No,5707, Madathil House,
Eremnlladam Veyal, P.0.
Rrakkinar, Kozhikede, _
Pin < $93 028 (Steff N3, 4373%)

586,

AR M.Schuthan Nair,
. 58%° -8/ M,Krishnan Nair,
: Retired,, Guard 'A',
Kariyatkuni House,®
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324, '

. KeNeSankunni Menon, S1,No,585 to 588 are

"~ 888, §/o V.Madhava Menon, applicants in 0.h.75/93,
Retired., Driver 'A!, o , _ o
S.Np, 6966, Rohini Vihar,
P.0.Chettipadi, Fin-676 213,
Parappanangadi, Malapuram

Districts,
" BL AD
: "/f/:,‘gh” »—»M tappan, :
7 &89, S, W\Remen, Retired.,
% PBiken { AT, S.Na.P 8177,
- %§5 . whekkzadavath House,

G Pl ot dbyaller,
AN ‘%@( J &
‘AO . ;Q
. \,\_vdj _'4\

\i,_,: ’\
S .

e,

. | eeo APPLICANTS,
‘ ’ '...'Contdo/’




590,

591.

582, |

593, |

595,

598,

5970 )

598,

594, !

R e’ o

L.
L

'
b

e ,!IJ"‘ ‘uu"‘i"-—ﬂ'«‘!"*"(' r.'*»z—':lfL: ""

| ..00.74 L ]

AP Kt T et B i, e gy e ey T

Bl

kot 38““ ‘ 31 No, 589 & 590 are epplicanta

W/o Late ﬁ.M.Thendan,
Retired,, Loco Shunter,
S.Ne,P 8183,
Fdhikarimanamal House

Pu0.hriyallur ~ 673 314,

C.K. Ueleyudhan,

: ;-Retirad Shunter/CHTS,
-Nuzhithoftu Parembi,

Eezst of Cemethaxi Read
Cochin =« 13,

P .N.Kumaran.

" Retired., Driver, in 0.k

Southern Railuay,

Puzhekksl House,
Mudeppalore, (Via)
ﬁlathure, Palgﬁa* District.

M.Moses,

Retired mt Graiu/bJ’;d/le
Methal College,

Memmeth Vayel .
Pattathahem, builuu.

V,Rrjunan,

Retired., Oriver 'B'/QLN,
Karmaleyem, : a
Pattathénam,'ﬁuilon. '

P.Mercita
N/o Late hri Dominlc Ssbastian,

Retired., Driver 'K'/ULi'.;
-Pathan Parambs,
Neer. Transpmrt Office,

" Quilong

M«KeGanesen,

5/. M.N.Krishnemoorthy,

29, Ramanujem Street,-
Kall:kuzhi Trichy-2C
Retired Guard/Special Grea#a,
Southern Railuay.

‘MuM.S.Thengepra asam,<
S/o Michel, 2 .k/4-B

First Strest,

Annal Nager Malligaipuramg
Trichy-1., ﬁetired Driver *A!
Grede, Southern nelluay.

kiI.Vincent, :

5/0 E.J.kmbrwse,

27, Ponn%hottam,

_Kemp's Town, Trichy,

Retired Guard/Spec;el h Srtede,

V/Sautharn Railuay,

in 0 "0?6/930

$1,M0,591 & 592 are applicants
he77/93, '

.

S1, N0.393 to 595 ara
applicants in 0.A 78/&3.

e RPPLICANTS.
...Contd /-



- .. V,Subramanian

598, 5/o E,'enkatreman,
21, Thondaman Colony,.
Metar Fectory Road,
K.K.Nagar Post,
Trichy-21, Retired
Passenger Guard,
4 Ralluay.

3.Antony,

600, 5/0 Sovrimuthu Pllla-,
41, Malliyapuran,
Naln Read, Trichy-1.
Retired,, Shunter '6' {:ade,
Southern Ralluay.

R.Gopalan,
601 S/o D .Ranachandran;

* 125, Mariemman Koil S+reet,
Pcnmalalpauty, Golden RnLK,'
Trichy-4. Retired,

Passenger Guard, Scuthern |
Railway,

+ TeKa SrlﬂlVasar,
602 a/o T.V.Krishnasemy, ..
* 131, East Chittre Stress,
Srirargam p.0., Trichy,
Retirea bJG-d/aracleL
Grada, Southern RaiJway.

. N R ﬁlagarsamy,
663 s/o Rengaeamy Naidu,

* 328/B, Railuay Coloay,
Trlchy-ZO Retired Lcco
Shunter 13 Grade,
Southern Railuway
(Trichy Division).

' M. Issac Chelliah,

604. S/0 S.Manuel (1ate),
Retl“ed 'R! Grede Cuard,
Southern Railway, 19,
Keela Kesa Street,
Beemenegar,'I;ichy-1,

S.M. K331m
605. S/o Sheik' Nasthan,
: 39/8/17-E, Innamthar
Thoppu, Tennur Poet,
,Inlchy—17, Retired Drlve
~ de, Soubhexn Ra.lna,.

7 @éfw; 5/0 Naga r11+alu
/s > ﬁ Bazaar Strecst,
SN 2 nHd Trlchy-17
Y: ( N gy iay.
O F @iredeq‘ver/E G:ade, - :
Q\\ r.(‘f\«%\s Uthem')négR[' luay. ) h PP AppLICANTS
\?;\"V/ e (i}‘u }j ‘:é /Iix" . ' . e -Contdc/_ ‘
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607,

| ;508;
oy
610,
éﬁizg
.:;GHZ;
fiitﬁigi

614,

1 E, Abdul Razak,

S/o Mohamed Esuff,
55, Moolakollei Street,.
Tennur Poet, Trichy-17;
Retired Shunter/B Crade,
Southern Railuay,

I.Innesimuthu,

.5/0 Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 30%¢
Ilénga Kuchi, Trichy Qictzict
Retired Driver/ B Giracs,
Ssuthern Railiray.

S,Ruben: Gregory

S/ D.T.A.Sundaran Pllrh-.
S/A Convznt Ryed,
Contonﬂment Trichv-4
Retired Guard/SpecJal Grede
Southern Ralluav.

M,Kareem Beaig,

/0 U.Nunveer ‘Beig,
Np.13, Pensioper Stiset,
KoJapet Trichy-1,
Retired Guerd,A Grade,
§outhern Raijluay.

D Antonlsamy o
S/o ) Dora;sami Pilei

“7-B, 1st Street,

_ Southern Railuay.3 .

K A'RaghaVasimhan' ”{1  $ﬁti;?ﬂ:T ;;~. _owzfv;?t?inc
vS/o T.hnanthacharier,. =~ - % - C

'S MuruQesan,

Duraisemﬁpﬂtbm;

 Thichy~1, Retired Driver, .

B Grade, Southern Railuay.

T R.Ethirajan '
- §/e Thiruvengadathan,

53, North Chithre ‘Street,
Srirengam, Trichy-dy
Retired Passenger Guerd,

1, South Devi Street, , R
Ranganagar Srlrangam, _ L
Trichy-6, Retired Guard/

A Grado Southern Rclluay.

S/o K.Subramanian, ' '
Plot No,5, Thaimanevar Strnef o o ;

Iyyappa Nager, Trichv=21., o e (w.fv
Retired Passenge“ Gucrd S E : B

Seuthern Railvey. | - s APPL ICANTS

...Contd /—



615,

61F.

617,

618;

TP O S s L T

619

€21,

. R, UiSUBnathan, -
’S/o N.R Radhakrlshnan,

S«C Saatha Street,

',Balaji Nives, ﬁyyappa Nagar,
Trichy-21., Retired Guard/

Specia. Grade, Southern
RallUE\y.

Gersld Edward Rodriques, -
S/e Gereld tduard,

24/2 Ardhi Bheguer Street
Tendral Nagar,

KeK.Nagez Fost;
Trichy--21.

R.Rengasamy,

S/o Ramasamy Kavander,
62, Railway Cnlony,,
Bells Ground,
Trichy-1., Ret;red,
Shunter B Gracé,
Seuthern Railusy,

P.,Raman, S/o Pitchsi,
118, Psriy Meloguperai,
Tr1chy-1 Petired.,
Eireman/h Grade,
Southern Reiluay.

- G, SethuramaP

5/o Gopalsamy Naidu,
Crauford Reilugy Cmlany,
Trichy-20, Retired
Driver/& Grade, Southerp’
Ra‘luay.

S.,Thangaraj,

5/. M.Sebestian,.

5/24, Thirunagar,
P-nmalal, Trichy-4,
Retirsd, Shunter/8 Graace,
Southern Railuay.

D Devadoss Alfred,
S/o P Devasirvatham Pl%la*,
137, Nuthuraja Street,

_Nudaliar Chatram, Trichy=1i.

wed Guard/Passenger,.
W%R a8 llU ay °
m<9 ’ '

hanamani Culiny,
ram, Trichv-i,
¥iver, Scuthern

BT

..., HAPPLICANTS
...Contd,/~



623.

624,

625, |

626.

627;‘

631,

SRS | ISR SRR A S i S N

k X 78 "o

S,Krishnan,

S/o T.E.Sarangspani Neidu,

61 Dngrvathi Amman Koill otreet,
Srirangam, Trichy-6,

Reti~ed Guerd/Ak Special Grade,
Southern Reiluvay.

T.V.Naganathan,

136, North Chithirai
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R apecial Grade,
Scuthern Railuway,

R.Narayanasamg, A

187, Chitrel Street, ,
Srirangam, frichy-6 _ .
Retired Guerd/B Grade, ‘
Southern Railuay.

KeNoSubramanian,

Nerth Chithirai Str-eeti,
Srirangam, Trichy-€
Retired CGuamd/R Grade,
Scuthern Railuay.

L«M«Rangenatchan,

S/0 T.Lschumanar,

71, Kandi Street,’
Srirangam, irichv-6 .
Retired Guard/B Grade,
Snythern Reilway.

S.R.Yamunachari,
S/e T.Rengasuamg Thathacuaslez,
63, Uest Uttre Street,

"-Srirangem, Trichy-6,

Retired Guard/R greade,
Sauthern Railvay. :

3,Veerappan, :
S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

R Special, Southern Railuay,

A .M.Jeseph, S/n A.Aibrose,
. No,18, Pattakara Street,
‘Palakkarai, Trichy-1.

Retired Guard/A
Southern Railuay.

S.Rh . Adaikalasamy,
'8/0 S,hrul Pillai,
26, Sekkedi Street,
Palakkarai, Trichy-1.
‘Retired- Guard/B, " ' ' o
Sputhern Railusy. - .., PPPLICANTS.
: .coCOﬁt‘do/.--“’
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|
i

'.' K.R.3éﬁvaréngaﬁ;;}

632,
633,
634,

65%;

636,

637,

a3t

S

No.48,fPalﬁyakavil,Street,
Palakkarai;'Trichy S
Recired Special GredS‘Gugrd;
Southern Railuay, :

C.Rntanyeaﬂy,

S/e P.S.Chinnieh Udayar,
15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

h.Syed Jaffer,

8/a Sy2d Ahomad, |
6, North Suankara Street,
NBBI‘ Bab‘l RQ&E‘, - h
Trichy-8, Retired Uriver/
A, Southern/Railuay,

V,Periyasamy,

5/c G.Vaithialingam,

32, -Kazapettai Lire,
Bazaar ‘Street,

Trichy-1, Retired Guarc’
A, Southern Railuvay,

Ve.Rlagirisuamy,

S/o N.S.Vsarigeuamy Naidh,
8, Dcctor Issac Lane,
-Sangiliandepurem,
Trichy-1, Retirsc Gocds
CGuard, Southern Railuvey.

S.Abdul Subhan,

8/0 Shaik Babjica, .
38, Sathyamoorthy Street,
Senthannseerpuram,
Trichy-4. Retired Guard
R Grede, Southern Reiluay,

H.Ammer Basha, o
S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
k., Southern Railuay,

D.Dhanapsl,
5/o R.Durairqju Chettiar,
For—Redapettai Main Road
R

b,
Lolany,
ghpe Road,
olf [ate, -

.z@;zﬁ
otUkhef

! : L R B
AT N ; .

oo .Jhtd./-
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[ Y 8. .

R.Ramu, : gy
S/o Appevu Kerukachi, :
] €9, New Street,

| 8lkakedai, Contonement,

; Trichy-1., Retired Driver,/

: B, Southern Railuay

; R.Kaliamoerthy,
642, S/o K.Ramasamy, 1,

‘ Kannagl Strest,
Subramaiisnuram,
Trichy-20,, Retired
Shunting Driver,
Southern Rgiluay,

|
I
| mDeraisany
e +sUsTalsamy,
643.  $/& V.Maruthamuthu,
.~ .23-C, Eknna Nagasar,
 Subramsniapiram,
Trichy-20., Ret:rad
Driver/#, Southern Reilwey,

. R.Mazharul Hag,
644, S/o S.Ahcul Razek, 24,
~ Syeda Mohamed Routker Streci,
Beemenagar, Trichy-1,,
Retired Guard-R, Southern
Railuey.,

A.knthony Louis,

645, S/w C.Rrokiesami Pillar,
| 91, Keele Pedayachi Street,

Near Eda Street,

Palakkarai, Trichy-1

: Retired Guard/A, Southern

| Railuay.,

P.Venkatesan,

S/o C.Perumal Naidu,

65, Highuays Cclony,
Subramaniapurem, Trichy-20,
Retired Driver/R Spil,
Southern Railuway,

L K.Meenakshisundaram,
647, S/o M.Kumaresamy Pillai,
i S5i, Annamalal Street,
Erode, Retired Guard-A,

Southern Railuay,

P.Arputham, S/e A,Peter,
648 47-8, hnnen Iilem,

*  Rzgd Nagar,
Suramangalam Post
Selem-3, Retired Driver/

B, Southern Reiluay " ees RPPLICANTS
%/ .-‘-COhtd./'-




v K, Periasamy, .
PN €49 S/c E.Kolanden, 23,
* Vvoc Street,
Kollampalayam, .
Erede-638 002,
Periyar District,
Retired Guerd/k,
Southern Raiany.

Vv, PalaniSamy
5/. NeVely Paknadl,

650,  10/92-C, Nanjundepuren Ruwd,
PodanuL, Coimiatcre Cisirict,
‘Retired Guarnd/R ¢jl,
Southern Railuay,

R, Venkatachalam,
651 S/l K.Ramasamy Tdaysr,
© 117- R;, 01d Pagnur,
- Ramjee Nagar Post,
Trichy-8 Retirec Shunter
Briver, Scutherr RdJ;Jﬁ)-

S.3c7saimsary, :
652 570 G Saverinuthu, ‘
*  5/218, Muthukulam Villegs,
N.Ke ttupattl Post,
Via, Ramies Nage‘
Trlchy—,. Retired Drivez/
R, Southern Reiluay,

. AAd. Ramanathan,

653, '3-M, Pachaippps Mudali Streat,
Kumbak-nam,1 Thanjavur District
Retired Guasrd/A, Southern
Reiluway.

Ksfbdul uahh
: S/o Khader Shau Rouwther
6544 32, Periyar 3Jtreet,
~ Subramanlapuram,a"
Trichy-20, Retired Shunter/
B, Stuthern Ralluay.

' 655, 5/0 .arlniVasan,'
Railuay Quarters,

4 AUN E%%konam—612 001.,
' o ,waégxr‘w Guard, Southern .
L 7 % | .

fo'e (P
w( ;'i
\ N éfﬁ
\ @v %F’Mr,abt kul Post 7
RN éi‘xdvuiéagbéhoa&U“lcni, .

OFETr';f§ Bistrict, Retired
~Fiteman/B, 50u+h9rn
Relluay.

... APPLICANTS.

..{ﬁintd,/~



658,

'

657.

’

|
o
[
!

A,Jacannathan,

s,/o A,Rraokiyem, 11/R,
Savariarkoil Street,
Woraiylr Post,

Trichy-3, Retired

Fireman/&, Seuthern Railuay.

S,kbdul Kereem Sehib,--‘
S/w Sheik Ahmed, 73,

. Centwal Bezar, Tennur Puah,

Trichy-17, Retired.,
Specinl Opteox/R
Snuthern Railuwey.

R.Soundarerejulu,

S/o G,Rajemanner Naidu,

25, Generel Bazzer Strecy,
Tennur Post, Trichy-i7 -
Retired Guarvd/hk Specinvi,
Ssuthern Railuav,

- R.Vairaperumnal,

S/o Ramasamy Pilial,

28, Krishnapurar,

middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retires Drive1i/C,

Scuthern Railuay.

M.&8ivasubramanian,

5/0 S.henickam Pillai,

House Ne.20/C-1,

Bnna Nagart, -
Subramaniespuram,

Trichy-20, Retired Shunter/

B, Scuthern Railueys

p,Padmanathan,

§,/0 K.Parthasarathi,
.21/3, Poonnaiy= Ccleny,
Devaraya Nager,
Trichy-21, Retired Mail
Guard/k,.Spl. Southern,
Railuay. _

S,Md,Mahboob All Khan,
¢/o k Sher hli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenges GUard;
‘Sputhern -Reilway.

S,Dekshinamoorthy,

'S/o K.Somasundaraif Fijlai,

17, E.B.%olony, Khajemalai,

"~ Trichy-23 Retired Guard/A

Southern Relluey.

... RPPLICANTS
Y . oQCDntd',/—




9! (v U Krishnamurthy,

S/n C.Venugopel Raju,

665' 14, Kumaran Streetj ’
Melakaikandarkottai
Trichy-11, Retired
Guard/A, éouthern Reiluay.

R.Amelanathen,

S/o Rayappa Bsariyar, .
70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Retired Drivsr,
R, Southern Railusv,

666,

' T.K.Rajagopalan,b
667 S/o T.V.Krishnasamy Iycngar,

. 667. 2, First Street, Kaliuluer;.
'Illupur Road, Trlchy-20
Retired Passenger Guard,
Southern Relluay.

K, Karumbairam, : ‘ A1, Nu,.596 to 668 are
66{3 5/0 S, Kumoallhgam "..1.“:11, .9]_1;)]1(33;1-;_,5 on D.h,79/93.
*  46-B, Ramakrishna Nagar,
KalTukuzhi Trichy-23,
Retired Dvlwer, Scutheln
Rallua/.

: G VuppUSHm, o
660 S/o Gevinda Rsary,:

*  6/R, Samynethan Streat,
Melakalkandhar<ottal Pust,
Trichy-11., Resired Drjvpv/
A Stuthern Ral luay.

4.

T V Arunachalah A
3 S/o Tuhs Venkatsshalam Pillai,
670. s56-K, Mudaliar Ttreet
Wurwvur Fost, rlchy-é.,
Retired: Guard/?
Southern Qallua/‘
R, Krlshnasamy, ’ B
671, 3/0 A,Ramasemy Kyyangar,
3,-Srinivase Pillai Street,
‘Near Satyanarayana Temple,
Weét Mambalem, Msdras - €600 033
- Retired Passenge: Guard,
Southerh Rallua\.

Jistvict.,

cythern

' et e RPPLICANTS:
...BOntd_;/-
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674,

- 675,

675,

. 60,

673,

677,

673,

679,

e

PR TR SO FUIpr R 3‘ 3

.-'94‘00

K.M.Abdul lajeeth,
S/o K.Thangameera ‘Mohiduen,
B.249, B.H.E,L. Tounship,
Ranipet-632 406, Nerth Azcot
Uistrint, Retired :‘Shunter,

: Southern'Railway.ﬁ

N.Krishnasamy,
S/e Nerayanasamy Pillai,

‘RailUEYc‘

G;Ahirthélihgam,

'S/o M.Ganapathy,
~Periyar Street,

Kelakalkandarkcttet,

Trichy-11,, Retirad Driver/A;

SOUthern‘Railuay{’

.S.Andrew, S/o 5.8amined,

‘Guru Tllem, 3rd Sireet,

E(E.Colony; Maherajapuran,

‘Villupuran, Ssuih Aroot

Disirict,, Retirad “assenger
Driver, Southern_Railu&y.

T.Rergasamy, =

S/s Z.Thangavelu Psari,

25, Syndaram Pillai Thottam,
Edame;éi;atti‘Futhqr,
Trichs-12,, Retired Shurites,
Suuthe:n.Reiluay,

M.Gevindaraju, :
S/0 Mutrukrishna Ne'idu,
Natherss;alliVasalf :

- .Samyaar Thopbu,.Hodse'No.S?Q

Trichy<8, Retired Shunter,
Southern Railuay, :

- B.Rbdul Raraman, .

-8/c G.hbdu: Kareem,

6/8, Jallal Pakkiri Street,

" Medurei Roed, Trichy-8,

Retired Driver/Speciel Grada,

Southern Raibyay.

K.Rafagonal, -

91, SINCO olopny, -

¥

- 8/c 2 Kristnasary Naidu,

- Edaralaipatii Pithyr. -

Sundaram Pillel Trotten,
Trichy-12, Petired Shu:ter,
Southern Ra:luay, =

27735 Sakthi Vinayacar Strcet
Crauford, Trichy-12.
Retired Driver/R, Swathzin

. veec APPLICANTS.
' ;..Contd./e
e



681

682,

683,

684,

TR g

688,

~656.

607,

¢ 85 {2 ]
G ¢Kuppusamy Nalcker,
S/o M.Gengathara Naicker,
69, Illengao Street,;
Pinmalaipatty, Trichy-4.,
Retired Shunter/B
" Southern Ré&iluay.

C.Andi, S/o Chlnnalyan,
N, Kuttappattu,

Ramjee Nagar Post,
Bmbedkar Nagar, Trichy-9,
‘Retired Shunter, ¥ '
Southezn Railuay,

A.M.Skill, §/o E,3kill
124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Railuay,

S, Hbdul Kareem, -

S/o Shaik Ibrahir,

56/P4, .Lngarathropu,
Trichy—l Retirec Ghunter
‘Driver,/B, Southern Ruiluay,

36, RaghaVachary Street,
Semblam Post, Peranbur,
Madras-605 011 Retiied
Driver/Spl. Scuthern ReiluaY.

R. Gopalakrlshnan,j ~
5/0 S at}'lol-’ll h“.c‘", ?J
Sethurama%Plllal aolony,
Trlchy—ZD Retired Shunter,
Southern Ralluay.

N, Jayaraman, o

3/0 NeKsLeNaresa Ryyar,

92-0, Narasimma khﬁary Colony,

Nanjikottai Road, Thanjavur --
- 613 001., Retired Fass, uLard

46§outhern Railuay.

4/{;9R,Josqé;338/o D.A RGOL

5hettadr‘9l%3 Usaan=Vagdm
Cnett Stﬁée Vth Line,
Nagapattlﬂa-611 oc1,

et ifed Dp;v er /A Sp*.

Southerh)R%liuay

} T'
\ 7/ \gﬁq&%ﬂa ¢ //

UEk.g,Sadaya Mude 1liaz,
245=Uandiyar Colony,
‘Thillei Neyar, Velar Reau
Thanjavur, Retired Gumrd A
v/ﬁouthern Railuay. ~

J Issac, S/e R, Jtseph Riliey,

¢ . APPLICANTS.
«sContd, /-



€90,

691,

692,

653,

694,

655,

6C4.

697,

R s S i
.

|'. 86 LR J

k.,Velayutham,
5/ R.Annamelai,

12/V1 2364, Pookkara
- Vastha Neu' Street,

Thenjesur - 613 001,
Retired Driver/&
Southern Railuay,

R.Murugaiyan,

S/o Remasamy Konar,

Nenin Nagsr, -
Udayemarthrandapuram Pcsi.

- 614 706, Thiruthureipoonui,
Taluk, Retired Suzrd/C,
Southern Railuay.,

R.Gopslekrishnan,

S/e K,Ramanujam Naidu,

Plot No,19, kbreham Fandither
Nagar, Via. Sivaji Nacar,.
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay.

P.Srinivasan,

S/o Pacheiyappa Mudaliyer,
112, B/4, WMudalivar Streat,
Mudaliyar Chethiram, ‘
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram,

8/0 M,Gcvindasani Pilval,
Mocppanar Street,
Emmanpetei, Vedispuzam Desy,
Pin.- 613 205, Thanjavur
District, Retired Guard/A,
Southern Railuay.

K.Sanniyasi

S/oc Kesava ﬁadayachi,

18, Kamper Street, ,
Senthaneerpuram, Trichy-4,
Retired Driver/C,
Southern Railuay,

&

K Sankeranarayanan,

$/o V.Lngenathan, .
C.99/A, North East Extension,
7th Cross, Thillzi Nagar,
Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyasamy, S/o Sangiii,

Docr No.59/9, Mudaliyar

Chetram, Muneeswsarsn Koil
Street, Tiichy-1., Retired
Oriver, Southern Railuay,

v./

... APPLICANTS

:....;Contd./—
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~ Ke Nendagopal
S/o Ve Krishrasamy,

.43, Brindavan Street,
Indira Nagar, LIC LOlOHY
Trichy-21,, Driver/k,Spl.
Retired, Southern Railuey.

698‘

T.R. Balesubramanlan,
S/o Rathinam, 168,
North: Street,
Tiruvaiyaru 613 204
Retired Driver/s
Southern Reiluay,

699,

S Nasthan

S/o R, Babu Sahib,
\Retired Passenger Oriver,
Southern Relluay,
" Mesnkara Street, fernur,
Trichy-17.

700,

P.Gourisundaram,

S/o S,Periasamy, 106-4,

Nanlckapucam Naou * St;eet

Melapuaur, Trichy-1.,

Retired Guerd/A,

Southorn Raiiua/.

T‘RamaCHahd“an,

702. S/o M,Thengaveld, 5, -
".'ABharathv Dasgn Streei; |
Kllperumpakkam, -":ﬂ .
Viilupuram =< 605 ‘602, S
Retired Driver/s,

: Seuthern Railuay. '

74,

: F Ganesan s
703 876 -Packri’ Thever,
° 2/257 “Teluk: folce Road,
Yhiruthuralpoondi 614 713
.. Retired Driver/k;
S Southern Railudy.

.V Arumugam, §/6- Valyapurl,
s an davar Koil Street,
704, Ih mko’é%hu Trichy Dist;*ct
éﬁetlred“ u ter, Southern

1 o ( " /""’T::’ } e Railuay.
*( eﬂ Na Ahéme Al < .
L “7“’ bdﬁl 5?&: daqlb

705~«#137— uz:rdc fice,
"anz. y"'j?, . )
m&“‘ﬁ Dg@ﬁer/spl., :
W& %hain’RallUdy. . . e<ee APPLICANTS
t:;'\'/_t : - : : ‘4“‘C°n‘td’./"

.
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-

V.Velu,

-S/o Vaiyapuri,

Trathiyur, Iniyanur Road
House No,33, Trichy-9,
Retired Shunter,
Southern Reziluay.

" .. S,Merimuthu,

207,

708.i

709,

710,

’ S/o M.Singara Padayachi,

2°l/§, Railway Colany,
Kallukuzhi, Trichy-20,
Retired ahunters
Southern Railuey,

P,'P'lamu nd y’
S/o Pelaniyandi, 47--A,
Mudukkupatti,

- Pudukottai Read,

Trichy-20, Ratlred Shuh.eL,
Scuthern ﬁalluay.

T.Innesimuthu,

5/c S.Thomas, 13,

West Mariyanathanuram,
Dindigul, Retired Shunter;
Southern Railuay, *

b, Saverimuthe,
.\S/o Rrulappan

9/5 -
N N;Caidnv Stﬁ "ruqs
Trlcﬁv-?o Retived ‘nurt L,

fSouthern Ralluay.

(s

7118

R

73124

A Muthusamy

-§/0 B, Thanarikavander, 31,
B¥B.S.Colany; Purdukottai
‘Réad, Trichy-20, Retired
Shunter, Southern Railuay,

S, Palanlyandi, .
.S/o Sataiyan, 31/3,

‘Palaniyandavar K01l Street,
* Innamkolathury Trichy District.

 Ret1rad Shunter, Southern

7134,

71ﬁ;ﬂ

S

':-. . Ralluay.

Ko M.krumugham,

§/o Kuthian alias Malayendi,
4/93, palaniyandSVar Koil
-Street, Innamkolathur,

“Trichy. ‘Retired chuntnt,

’Southern Palluay.

5

-

S Kandaaam‘

~81o" Subbaraja u9Vande
Kadachnnallur Pest,.

424 East Thottipelayam,
Erode—s ;Retiréd Shunting

V/Drlver, Southern Railway.

T, s

LY. APPLICANTS
PUPIPIN Contd c/"'
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M7,

718.'

1,

}teé;y

V. Thisgerejen,

8/0 Verketachplam, .
136, R«M.S.Colony,

'Nenjeekottai Roed,

Trichy - 6, Retired DTlVbr/
k.,Special, Southern Relluay.

hoGeRouse, S$/0 Sumuel Rouse,

35, Kenadi Street,
Subremenlapurem, '

Triechy - T0,Retired Shunte
Southern R*lluay.

ReV Ponnalyan,
5/0 R.,Vedivelu, 14-F,

Saint kntony's Church ions,

Negepattinam - 517 "0Ct
Retired Driver/A,

Southern Railuey.

NeRejamanickam,

$/0 Nereyrnzsemy Pillei,
18, Nethajl Street,
Kamere jepurem,

"Rajakilpakkam Post,

Madres - 600 073
Rotired Driver,
Sobitherin Reiluzy,

2By kdvocete Shri KeSugba Re 1y
5%/90,416/90, 320/92 298/92"

81 ,NGs¢ 669 to 718 are
applicents in 0.k, 80/93

An O.5:.Noss 95 to 403/91,
2nd 377/92 ' ,

By kdvocete Shri R.Bheskeren 1n~0.&.Nos. 44/93 to 76[93,

By fuvdcete Shri FeShiven i

By Advuo?ie Shri Viieyarm vey

Versus

N Chairmen,

Reilu®y Board,
Re il Bhaven,
Neuw Delhi‘.

Y .
of R ilueys,
:Bh( \"23 h' '

Lial in OuboNos. 77/93 & 78/93,
zn in UskaNoss 79/93 & 80/93

Respondent - 1 in O, A Nos,
395 to 403/9%, 79/93 86/93

RtQHOHtJLHt Lad 2 ln OQ‘HQNQS. 57/90

*416/90,32@/92,298/92 377/92 ahd

44 to 76/93.

Resyondent - 1 1n O.b.Nos, 57/90,
415/90,320/92,298/92,377/92 and
46 to 78/93

and.Respondent - 4 in O.-.Nos,
395 to 403/91.

‘s+e¢ Respondents, -

Contd, /-
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90,
Union of Indie . Respondent - 1 in O.ANes
through . the General 77/93 end 78/93
Mapeger,Southern Reilurys, Respondent - 2 in O.h.Nos.
Pork oun, Madras = 3 395 to 403/91,79/93 & 80/93,

Respondent = 3 in O.k.Nos.
' 57/%0,416/90,320/92,298/92,
377/92 2nd 44/93 to 76/93.

The Chief Personnel Officer,Respopdent - 2 in 0.A.Nos,
Southern Railuay, - 77/93 and 78/93
Park Town, Medras - 3 -

Divisional Railuey Resnendent - 3 in O.k.Nos.

Meneger,Socthern Railueys, 39% {u £03/21,

Mysore., ' Roanovdent - 4 in O.ksNos,
- | : £7/92,416/90,320/92,298/92

and 377/92 ;

Senior Pivisicnel . Raspaondent = 3 in 0.k oNo.77/93

ggreRBRRlR, TLdg5T < o

Palghat ‘ _

The Divisional Personrel Hespondsnt - 3 in 0.k.No, 78/93

-Officer,Southern Reliluay, ' .

Madurai Division,

Madurai, ‘

The Divisicnal _ tegpondent - 4 in 0.h,Nos,

Sunerintendert, 44797 ¢35 76/93

Southern Reailuey,

Division2) Office,Pelghet,

‘The Division2l Reiluwey Resaondent - 5 in 0.F.Nos, -

hanager, ' 520/32,298/92 and 377/92.
Scuthern Reiluay.,
Bengaiore. o e2eee+ Respondents,

(By kdvocate Shfi K.R.D.Karpntt.for Shri k,N.Venugopela
Gouwds, Rriluey Advocete for respondents in all the
applications). .

v

e COntd/-



ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been placed before the j:‘ull Bench as per
the directions knade by the Chairman by his order dated 23.10,1992

"in exercise of the powers conferred by Section 5[4][d] of the

Admmistratlve Tribunals Act, 1985 after transferrmg the cases'
of the Madras and - Ernakulam Benches and -clubbing then w1th the
cases of the Bangalore Bench. The reason for the refereme is
the oonflictin’g views ta'ken‘ by differen t‘,» benches, one vieﬁ having
been taken by the Ernakulam ‘Be'nch in its order made in application

K-~269/88 dated 20.4.,1990 and a' contrary view taken by the Princi-

~ pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

Nos.351 to 423/88 respectively. We shall now proceed to state

brie’fly' the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian

| Railways serving in‘ldiff,erent' Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in‘ these cases prayed for ditections to the respondents

"to grant them pension and other retirement benefits by taking °

mto account nmrung allowance not exceedmg 75%. of the:.r pay.'

The respondents oppose the appllcatlons contendmg that running '

allowances not exceeding 45% of their pay can be taken into acc-
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3. | In pursuance of the recammendations of the Third Pay. Commi-

ssion the pay scales of the employees of the Indian Railways‘
including those of the running staff were 'révised with effect
from 1.1.1973 by the rules éall_ed -'Railway Servants Revision
of Pay Rules, 1973' [hereinafter referred to as the 'Revision
of Pay Scale Rules'] made by thé P.reéident in exercise of the

powers conferred by the proviso to Article 309 of the Constitution

‘of India. It is enough to _state that there wasv . considerable

increase in the substantive pay of all the members of the running
staff. So far as the grant and quantum of pension is concerned
the same is requlated by statutory provisions made under the
proviso to Articie 309 of the Constitution. Pension and other
retirément benefits depend upon the average emoluments that the
retifing employee was drawing before. his retirement. S‘tatutory .
fulés govern xx d’eterminatioﬁ' of .averagé emolument - for Qrant;
of pension and. othér retirement benefits. T’ne' relevant statutory
.rules that were in force when ‘the reQision of pay scale rules
came into fofce on 1.1.1973 are extractéd as follows:

2544, [C.S.R. 486] - Evoluments and Average Emoluments: .The
term "Emoluments”, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- , o

[a] Pay other than that drawn in tenure post;

,, [b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the

Government of India, for any other personal considerations. -

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless otbprwise -directed

by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service; :

[d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily

- vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] ailowances;

[f] duty allowances [special pay]; and

(g]li] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limiteéd to a maximm of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items {a] to [f] above drawn during the same period.

Note: In the' case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "BEnoluments" means: '

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emolumehts' which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-A, [C.S.R. 486-A): Same as otherwise provided in Rule: 2544-B
[C.S.R. 86-B]. In respect of Officers retiring from service
on or after the 1lst November, 1959, the term "emoluments" means
the emoluments which the officer was receiving immediately before
zhis”retirement and includes:-

o AD’:/IIN/ N

%{ ~r !

PN " |
ab\s‘-ﬁbs‘t@ntive pay in respect of a permanent post, other
( ;-’?_f"\za ’Eha’g_l ‘a": tenure post, held in a substantive capacity;

e m :
' /‘ .[3’)] p%rgb} 1 allowance which is granted in lieu of loss
N of st tantive pay in respect of a permanent post,
G, OLE ‘fthan a tenure post; -

. ‘spec/ial pay attached to a post other than a tenure
" post, when the special pay has been sanctioned - perma-
nently and the post is a held in a substanfive capacity;
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(a1} For'the purpose of calculation of éverage emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B) one-half of: |

i. the difference bet&een the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
~ in higher officiating or temporary appointments; -

ii. Special pay other than that referred to in clause [c] above.
iii., pay drawn in temporary or officiating appointments;

iv. persomal allowance other than that referred to in clause
[b] ahove;

V. the difference between the substantive pay and the pay actu-
"~ ally dravn in higher tenure appointment([s],. whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for

the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary) gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolurents in respect of items [a] to [d][1] above calculated
- upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above. )

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month '
limited to'a maximum of 75% of other emoluments reckoned in terms
of [a) to [c] and [d][1] above. ' ‘

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance -
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c) and [d][2]
above drawn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-~
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have. been had he not been absent from duty. .

Provided that the amount of gratuity is not increased on _
accont of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
Certl;.fied that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

Note [2]): In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three’ years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post ‘shall be treated as if drawn in a permanent epost held in
substantive capacity. C _ :



95~

2544-B [C.S.R. 486-Bl.[1]): If an officer holding a permanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continucusly for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
1dent1cal with that of the higher post.

[2] For computing the 1length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
~ the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544—C [C.S5.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn ocontinuously for a period of not
less than 22 days. "Average emoluments" shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

’EMW In the case of running staff emoluments for [ordinary)/Gra-
/ ° u1ty Death-cum-retirement gratuity will also include the monthly
@D N average of running allowance drawn during the 365 days of running
4 Utyk irmediately preceding the date of quitting service limited
ﬁo 75% of the emoluments as defined above. For the purpose of
lc}.alatwn of average emoluments the actual amount of the running
/allov%ance drawn during the month limited to a maximum of 75%
/of zother emoluments as defined above shall also be taken into
»ac’count.
‘ =77 Note[1]: If a Railway servant, immediately before his retirement
1 or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

~ Provided that the emoluments shall not be increased on acc-
ont of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will count for persons

governed by the Railway Pension Rules, 1950,
It is clear from Rule 2544[g) that one of the components that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during thev month, limited
to a maximm of 75% of the other emoluments reckoned in terms

sub-clauses )
of /{a] to [f] of the said rules. The expression 'emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were ‘promulgated and brought

into force with effect from 1.1.1973 in the light of the recommen-

dations of the Third Pay Commission ,NO steps were simultaneously

taken to amend the statutory rules reguiating grant of pension. -

Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking

into account the revised pay and the actual amount of running

previous - -
allowance drawn during the /month limited to a maximum ' of 75%

of the emoluments which included the enhanced revised pay. On

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- ‘

e | |

21.1.1974 the Railway Board by their letter No. PC III/73/RA°

e - R SRR U em e e ¢ ORI T e -
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff: :

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of ‘Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.,
2. The payments as above will be provisional subject to adjust-
ment- on the basis of f1na1 orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension,.the existing quantum of running
allowance based on the prevailing percentage laici down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g]{i] -was directed to be continued.
The expression ‘authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authoriséd by the statutory‘ rules that

were in force on the date of the order, 21.1.1974. The order

dafed 21.1 -1974 did not, therefore, in any manner affet the statu-

S, ume?xts contained in Rule 2544 for the purpose.of grant of
m 268
fof( B Y\
?ﬁ,( ef% ireml nt beneflts. Any decision to modlfy the same would have
I3 ﬁ\} Y
\ 2,

k. %é’:fect}) gnlig when the relevant statutory rules are amended in

© \_sziagld/aﬁlc{é; with law. But what the Railway Board did was to

T t to modify the statutory rules by an executive order made

el

on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 to,5 of which

read as follows:



AN

SR el e e |

TS 20 B PR N
o SRITY ]

»?

Lheligr L

Sepites :'T_.A"{AJ».)L '—% atul

i L N IR

¥rfo- Ty

e

-98-

"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the purpose of ILeave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Canpensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for duantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court

of Delhi in C.W.P. No.915/78. Consequent upon the establishment

of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the

Pt el gl
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Tribunal whefe it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all reﬁire:nent benefits in accérdance
with the Railway Board's letter dated 21.1.1974 till such time.
as the relevant rules in this regara are _amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, did not affect the statutorjr rights regulatin’g ‘pension.
On a proper consideration of the order we have noticed that it
lin terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We shouid advert, at this stage, to another order nade by
the Railway Board by which ‘the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, tﬁerefore, have the legal effect of reducing f.he _statutory
limit of 75% fixed with relation to the furming allowance by

Rule 2544[qg].

.6- Shri M.C. Srinivasan and 23 others filed an application

mm T No.410/85. During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

|\
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i) ard glii]} of Rule 2544 wvere
amended firstly with effect from 1.1.1973 reducing the limit
of rumning allowaﬁce for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 ard 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.
IBI' 'c! and D', .

2. The amendment will be effective from 1.1 .1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

. Sd/-[K.Venkatesan]
Director, Establishment [PeA]

DA:As above ' Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated 17.12.1987"

ADVANCE CORRECTION SLIP NO.405 R.II
RULE 2544

Sub-rule g(i] and g{ii) may be substituted by the fol_loningﬁ

v

~
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gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant durmg the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] "For the purpose of gratuity and/or death-cum-retirement

gratuity: the monthly average of running allowances

drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

(Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761.

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay (omrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

Sd/-[K.VENKATESAN]
Director, Establishment] P&A]
Railway Board."

""Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishrent Code, Volume I & II [First reprint and Fifth reprint
respectlvely] be amended as in the Advance Correction slip No.437,
433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectively.

The amendment. will be effective from 1.4.1979.

XThis 1ssues with the concurrence of the Finance Directorate

£ PE Ve, T
é&‘: e bﬁ%x
28

sd/~[X. VENKATESAN ]
Dlrector, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"

| )'t\/
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO,407 R.II

RULE 2544
Sub-Rule g[i) and g[ii] may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

gfii] "For the purpose of gratuity and/or death-cum-retirement

gratuity: 55¢ of basic average pay, in the reviseqd
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A1II-80/~
RS-10 dated 17.7.1981) :

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recomwendations of 'Running Allowance Committee [1980)°.
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will ot adversely affect
any employee, to whon these rules apply.

Sd/-[ K VENKATESAN ]

Director, Establishment [P&A]

Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.19‘89 challenging the two amendments in so far as they
ware gi\;en retrospective effect _fro:n 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that thay, as pensioners,
have acquired vested rights to receive pansion in acoordance
with the rules in force on the dates on which they fetiréd and

that those rights of theirs cannot be taken away by the sti}_é‘_’sequent

amendments made to rules on 5.12.1988 by giving retrospective.

effect to the same, This according to them is unjust, manifestly -

unreasonable and arbitrary and thus violative of Article 14 of

¢ _
the Constitution of India. The Ermakulam Rench consistingy of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued

a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if

the amendment to Rule 2544 had not been effected till 5.12.1988.
as void

The clear effect of the decision is to declare/only that portion

of the amendwent which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the ruming allowance subject to a maximuw of 75% of their

‘pay and allowances for the purpose of computing their pension. -

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was "ch‘allenged by the Union of India and others in Review
Application ¥0.72/90. That Review Application was rejected by

a speaxking order made on 25.7.1990.

8. Shri C.L. tallick and others in O.A. W0.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 befbre the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to compute
‘retiral and other bénefits in terms of the order of the Railway
Board dated 21.1.1974. That application was opposed by the res-
nts therein viz., Union ofv India represented through the

fen, Railway Board and the General Manager, Northern Railvay.
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to Rule 2544 was challenged before the Ernakulam Benéh and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effeét. On. the date

on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision., But the Ernakulam Bench had rendered itsv decision
long before the Principal Bench decided the - caseé'on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulan
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit bf the decision of the
Ernakulam Bench when the O0.A. No.1572/88 and other connected
cases wers heard ani disposed of on 23f10.1991. 211 these appli-
cations were dismissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensioners were not affected by the amendment of
the rulés on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
ware not reduced by the amended rules. Following this decision
of the Principal Bench applications No.251 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992., It 1is surprising that the Union of. India

which was one of the respondents before the Ahmedaﬁad:Bench did
not bring to the notice of the said Bench the decisioh of the

Ernakulam Bench in O.A. K-269/88 to which it was a.pérty,4
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9.: It is for the first time after all thesé cases were referred
to thz Full Bench, transferred and clubbed together that the
. Union of India and other contesting respondents in these casesv
brought to the notice of this Eull Bench the fact that Union -
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special leave vPetition and_ the
application for stay are pending ard t’natr the Supreme Court has
not granted any interim order staying the operation of the order

of the Frmakulam Bench.

10. It was ‘contended by the learned counsel appearing for the
Union of Inaia and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challengad the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Suprems Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V.' ANMBALAT, MANTBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the \raliidity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters

_vere perding there. It is in these circumstances that the Supreme
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds

the Tribunal under Article 141 of the (onstitution of India is

the principle of law laid down by the Supreme Court. It is not

possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in. other cases, should‘ defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should m stayed
awaiting the decision of the Supreme Court depends upon the facts
and circunstances of each case. In the pressent batch of cases
we are concerned with the wvaluable rights of the applicants who
have retired between 197‘6 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the .old and retired pension-
ers. The SLP is pending before t%ie Supreme Court fram 24.7.1990
and the operation of the order of the Ernakulam Bench has not
beén stayad. Even then the applicants herein have not been given
the benefit of | the decision of the FErnakulam Bench in regard
to computation of their retirement benefits. Having regqard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Supreme Court.

11. On behalf of the applicants it is contended thaﬁ-. we should
dispose of these cases in the light of the decision of/ tglr('gvr’na}:ula.m
Bench which has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

*_is maintained that the Principal Bench and the Ahmedabad Bench
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having taken é contrary view and upheld the validity of the

amendments we 'should dismiss these applications following the
said decisions. They further contend that on merits the décision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
AND AnOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of tne opinion that a promnouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the rull Court or a
Constitution bench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahuwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the sawme having already been
struck down by the Ernakulam Bench which had the competence

to do so. The respondents are now trying to take advantage

of tne failure on their part of performing their duty of placing

the decision of the Ernakulam Bench when simi}ar cases came

QJders of the Principal Bench and the Ahmedabad Bench

¥ _ that o _ _
¥ effect of declaring/the impugned amendwent to the Rules

— _ ¢ '
to the extent that they give retrospective effect are valid,
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are valid. 'The decision of the Ernakulaﬁl Bench which struck
down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. Tne Ernakulam Bench

has held that under the proviso to Article 309 of the Constitu-

“tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the yround
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which they retired,by amending the rules

. subsequently with rétrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legyal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UTTAR PRAVESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rignts conferred
by‘ Article 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amenduwents
giving retrospective effect was not in existence from its incep-
tion. In Black's Llaw Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority.”
In Halsbury's Law of England, 4th Edition, Vol.l16 the meaning
of "Judgment in Rem'" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rea
may be defined as the judgwent of a Court of &ompetent

H
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.
(Emphasise supplied) '

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Pfincipal Bench and the
Ahmedabad Bench .disposed of the applications before them -thé
amendment giQing retrospective effect to the rule having alréady
been declared void by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already peen struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabadeench dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
saine can be reyived by getting the said decision feversed
by way of revieQ or on appeal to the higher court. Tne only
other way to resurrect sucn a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutbry

provision as to render it intra vires. The Supreme Court has

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

" was competent to declare the impugned statutory provi-

sion. void as offending Article 14 of the Constitution. The

“Jstatutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said décision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effgct of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Efnakulam
Bench. In the light of our above findings it follows tha; there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisiuns,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions

- without noticing the earlier decision of the Ernakulam Bench.

~In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond

on Jurisprudence, 12th Edition, page 151 at para (5), as

follows:- d
)
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"(5) Inconsistency between earlier decisions of the
same rank. A court is npot bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1. K B.572 (CCA)] and Divisional Court [R.
v. Dbe Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast nuwber of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for. counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
tnat the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not blndlng on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid dokn that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subsequent decision of a Benéh of thé same
number of judges. Applying this principle it has to be held
that what holds the field as a binding precedent ié the decision
of the Ernakulam Bench and that the subsequehp decision of the
Principal Bench ?“d the Ahmedabad Ben;hllave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bench and

the Ahmedabad Bench have to be ignored and the Ernakulam Bench

decision alone should be regarded as holdingA the field as a

e law correctly. The Ernakulam Bench has rightly proceed-
e

y/Fd on the basis that the President has under tne proviso to
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
yiven to the ameﬁdment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and otner
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension 1is
a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, 1is imanifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. What they have said 1is that the vested rights
of the applicants before tnem have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision

~of Pay Scale Rules the pay scales of tne members of the running-

staff were enhanced with effecﬁ from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to codputation
of their pay and retirement benefits taking into account .the
running allowances which tney were receiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L%

e b e oo

1 omdr B iy Y - T ae e

e e . ARt e e




s

. » 45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
.‘ Those who retired fron; 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into accoﬁnt
running allowance in the matter of computation of pension and
reti'rement beneﬁits upto the maximum of 752.0f their pay and
other allowances. As their pay was revised with effect ,fronl
1-1-1973 the limit ‘of 75% had to be worked out with reference
to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules which came into effect from 1-1-1973. When the maximun
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979Ait requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1983
in tne matter of receiving pension and retirement benefits were
. adversely affected. The Principal Bench whose decision has
been vfollowed ‘bjy the Anhmedabad Bench has,. 'howev.‘er, held that
the amendment with retrospective effect has not adversely
affected the quéntum of pensioh etc. What the Principal Bench
has done 1is 'to compare the pension one wouid get taking intko
account the pre revised scale of pay immediately before l.l..l973
and the running allowance limitéd to a‘ maximum of 75% of- pay
and allowances, with tne pension w'n'ic"n' he would geﬁ after

-1973 taking into account tne higher revised scale of pay

%may. We are concerned with persons who retired
1973 and 4-12-1988 thereby earning a right to coumpu-
y 8 8

énsion in accordance with the statutory rules then

“Into force, it is the revised pay and the running allowance
subject to a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight which

Y




accrued in their favouron their retirement between 1-1-1973

and 4-12-198% was sought to be affected by amending the rules

on 5-12-1988 with retrospective effect reducing the maximum

limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retireuwent
penefits that stood vested on the date of rétiremént. It is
impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-19858 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. Wer have, therefore, no hesitation in
holding tnat the decisions of the Principal Bench and the Ahmeda-
bad Bench with great respect are wrong and thatvthe decision
of the Ernakulam Bench is right. The Ernakulam Bench has, 1in
our opinion, rightly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending article 14 of the Constitution.

17. As tne decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the - payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

- 18. For the reasons stated above, all these applications

are allowed with the following directions:

1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or their

L.Ks in accordance with Rule 2544 as was in force

" pefore it was amended by wnotificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
; a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time the amounts

due shall be paid with interest at 12% per annum

from the date of this order till the date of

payment.

The applicants shall be entitled to costs at

PN
w
N

the rate of Rs.500/- in respect of each applica-

tion.

{(6) The payment of pension and retirement benefits

as per the aforesaid directions shall stand regu-

wlated/ad justed in accordance with the orders

gctions as may be issued by the Supreme Court
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